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JOINT COMMITTEE REPORT IN THE MATTER OF ORIGINAL APPLICATION
NO. 324 OF 2021 IN COMPLIANCE TO THE ORDER DATED 26™ NOVEMBER,
2021 OF HON’BLE NGT. PRINCIPAL BENCH

1.0 Preamble:

In the matter of O.A No. 324 0f 2021, a case has been registered by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi Suo-moto, on the basis of the News item published on
21.11.2021 in the Indian Express titled “Lakes of Bengaluru: Industrial effluents, raw sewage;
stinky tale of Chandapura lake”, wherein it was reported that the condition of the lake has

worsened due to encroachment, dumping of sewage and industrial effluents.

Hon’ble NGT vide its order dated 26.11.2021 constituted a seven-member committee
comprising of CPCB, State PCB, Indian Institute of Science- Bengaluru, State Environment
Impact Assessment Authority, National Wetland Authority, State Wetland Authority and the
District Magistrate, Bengaluru in order to ascertain facts (Copy enclosed as Annexure 1). The

nodal agency for coordination and compliance will be CPCB and the State PCB.

2.0 Constitution of Committee:

In compliance to the said order, the organizations have nominated their members for the
committee and accordingly, an OM on constitution of committee was issued vide office
memorandum dt. 3 January, 2022 & revised on 12" January, 2022 (Copy enclosed as

Annexure 2). The details of committee members are as follows:

S. Name of the Official Representing
No.
1. Dr. M Ramesh, Scientist E National Wetlands Committee

Ministry of Environment, Forest &
Climate Change,

New Delhi.

2. Sh. Shripati B S, Regional Director State Wetland Authority, Karnataka
Karnataka  State  Coastal  Zone
Management Authority, Udupi

Forest, Ecology and Environment

Department

3. Dr. Lakshminarayana Rao Indian  Institute of  Science,
Centre for Sustainable Technologies Bengaluru

4. Sh. Ravi Kumar J K State Environment Impact
Scientific Officer, Grade-I Assessment Authority, Karnataka
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Forest, Ecology and Environment
Department, Bengaluru

5. Sh. Dinesh District  Magistrate, Bengaluru
Tahsildar , Anekal Taluk, Bengaluru Urban

6. Sh. Vasudeva S K Karnataka State Pollution Control
Regional Senior Environmental Office- | Board
South , KSPCB, Bengaluru Nodal Agency

7. Smt. Anjana Kumari V Central Pollution Control Board
Scientist D, CPCB Nodal Agency
Regional Directorate, Bengaluru

A preliminary meeting of the committee was held on 12" January, 2022 through video
conference (minutes of the meeting enclosed as Annexure 3) and inspection and monitoring

was conducted during 18" -19" January, 2022.

3.0 Chandapura lake:

Chandapura lake is located in _
Chandapura town, Anekal taluk, Bengaluru. ~ “ 4 @
The total area of Chandapura lake is around

24 acres.

The responsibility of maintenance of

Chandapura lake is presently with the town

municipal corporation.

As per 2011 census, the Chandapura town is o= o

having a population of 24,250 with 6,600 households.

4.0 Chandapura lake & its Catchment area:

Earlier at the time of Kempegowda, the lakes were constructed in Bengaluru in order
to store rain water and are interconnected with the storm water drain. Later after 2000, the
rapid growth of population & unplanned urbanization, resulted in failure of UGD & STPs,
which in turn led to pollution of natural water bodies. As a result, most of the lakes are polluted

due to sewage discharge and natural/storm water drains are converted to sewage drains.

Similarly, for the Chandapura lake, there exists natural drains that interconnect the
different lakes in the Anekal Taluk. There are four streams that are interconnected to
Chandapura lake. The details are given in the flow chart below:
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Stream 1 Stream 4

T Stream 2 S S
_ — Stream 3 Veerasandra lake
| Begahalli lake Yarandahalli lake
I — Hebbagodi lake
| Jiganilake Kachanayakanaha || Kittaganahalli lake i
1li lake Kammasandra &
Bommasandra
| Hennagra lake lakes
Heelalige lake
Sewage from Chandapura
Chandapur | lake
town

Muthanallur lake

Figure 1: Streams that are connected to Chandapura lake through drains.

Stream 1:

Stream 2:

In the stream one, there are three lakes namely, Begahalli, Jigani & Hennagara.
The overflow from the Begahalli lake reaches Jigani lake, the over flow from Jigani
lake reaches Hennagara lake and the overflow of Hennagara lake reaches
Chandapura lake through drains.

In the entire Stream 1, there are two gram panchayats and one Town Municipal
Corporation (TMC).

Since 100% UGD is not existing in the gram panchayats, the domestic sewage
generated therein reaches the lakes Begahalli & Hennagara

In the Jigani TMC, sewage generated from the entire town is being let into Jigani
lake except for private residential apartments.

Other than domestic sewage, the sewage generated from few existing industries is
also let into the drain that reaches small lakes which in turn finally reaches the
Hennagara lake.

The over flow of Hennagara lake finally reaches to Chandapura lake.

The entire stretch wherein the water flows is around 12 KM.

In stream 2, there exists two lakes namely, Yarandahalli lake &

Kachanayakanahalli lake. The overflow from Yarandahalli lake reaches
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Kachanayakanahalli lake, which finally reaches Chandapura lake through drainage
system.
e Yarandahalli lake is adjacent to Jigani industrial area, the storm water drain from

the industrial area connects to Yarandahalli lake.

Stream 3:

e The Kittaganahalli lake is located adjacent to the Bommasandra Industrial Area
and the residential area comes under the jurisdiction of Bommasandra Town
Municipal Corporation.

e The Kittaganahalli lake rejuvenation has been taken up by the Bommasandra
Industrial Association as well as concerned TMC.

e Under the Hon’ble NGT case O.A. No. 750/2019, rejuvenation of lake is
completed. The drains carrying sewage & other discharges are diverted to

Chandapura lake.

Stream 4:

e In stream 4, there are four lakes namely Veerasandra lake, Hebbagodi lake,
Kammasandra-Bommasandra lake and Heelalige lake.

e The Veerasandra lake is rejuvenated and maintained by M/s Titan. The overflow of
Veerasandra lake and the sewerage flow from drains connected to Veerasandra
industrial estate reaches Hebbagodi lake. The overflow from Hebbagodi lake
reaches Kammasandra-Bommasandra lake, the overflow from Kammasandra-
Bommasandra lake reaches Heelalige lake and from Heelalige lake, it finally
reaches Chandapura lake.

Finally, the sewage generated in the Chandapura town, except for private apartments, is
discharged into the lake.

Understanding the above facts, the committee decided to collect the samples from inlet &
outlet of lakes interconnected to Chandapura lake and based on field
observations/conditions, sampling locations of drains & bore wells samples were decided.

The details of the sampling locations are given below:
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Figure 2: Sampling locations in and around Chandapura and its catchment area
Note: LS- Lake Sample, BS- Borewell Sample and DS- Drain Sample
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Other than the sampling locations shown in figure 2 above, sampling was also carried out at

four more locations based on the request of public. The details of sampling locations are

given in the figure 3 below:

Figure 3: Sampling locations in and around Chandapura and its catchment area, based

on public demand
Note:

i Drain sample at Jigani outlet that connects to Hennagara lake
ii. Drain sample near to Mankind industry that connects to Hennagara lake
iii. Drain sample at Hargadde that reaches Hennagara lake

iv. Konasandra lake sample is adjacent to rubber industry

5.0 Data Collection and Water Quality Analysis Report

5.1 Water Samples Collected for Analysis:
The following categories of samples were collected during the joint inspection of the
committee:

1) Lake water samples at the inlet and outlet of the tanks, which are located upstream of
the Chandapura lake. As there were four main streams feeding the Chandapura lake,
the inlet and outlet of all the tanks in these four streams were collected. As shown in
Fig. 2, a total of 15 samples named as Lake Sample-1 (LS-1) to LS-15 were collected
and analyzed.
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2) To determine the quality of the underground water, bore well water samples from the
areas surrounding the upstream tanks of the Chandapura lake and also one sample from
the downstream of the Chandapura lake were collected. A total of 6 samples named as
Bore-Samples-1 (BS-1) to BS-6 were collected and analyzed.

3) Samples were also collected from the drains which were feeding the Chandapura lake.
These samples were named as Drain Sample-1 (DS-1) to DS-6 i.e., a total of six samples

was collected and analyzed.
5.2 Water Quality Analysis

The collected water samples were analyzed for their quality by both KSPCB and CPCB.
For selected water samples, a GC-MS finger printing analysis was carried out. Also,

analysis for heavy metals was carried out for a few selected samples.
Visual inspection and drone footage:

In addition to visual inspection of the tanks, drone footages, both videos and photographs were

collected to access:

1) The extent of encroachment of the tank

2) The streams feeding each tank and their visual appearance
3) The status of the tank boundaries

4) The extent of algal/hyacinth growth

Analysis of the results

The test reports of lake water quality (Annexure-4), bore well water quality (Annexure-5),
drain water quality (Annexure-6), the heavy metal analysis (Annexure-7) and the GC-MS
results (Annexure-8) are annexed. These results should be analyzed based on the visual

inspection data and also the test reports. The results indicate that:

1) All the upstream and Chandapura lake water samples are meeting the class -E water
quality criteria i.e., lrrigation, industrial cooling and controlled waste disposal.
However, the DO, COD and BOD levels of the Mastenahalli, Kachanayakanahalli and
Chandapura lake were very low indicating anaerobic/anoxic condition.

2) The bore well samples collected shows higher levels of NOs. In some cases, higher
levels of the NH3, SO4 and hardness were also found. This indicates that the bore well

samples should be treated before using it for drinking purposes.
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3) Few of the drain samples feeding the Chandapura lake shows high levels of COD
(>10,000 mg/L), similarly (1044 mg/L) for drain feeding to Hargadde lake, indicating
the presence of some industrial effluent.

4) Heavy metal analysis shows that

a. In lake water samples, the heavy metals were either BDL or < the allowable
limit as per drinking water standard 1S10500.

b. Inbore well water samples, the heavy metals were either BDL or < the allowable
limit as per drinking water standard 1S10500.

c. Indrain water samples, Zinc and Fe were found, again indicating the presence
of industrial effluent.

5) The analysis from the GC-MS fingerprinting shows the presence of both personal care
products (PCPs), insecticides, antifoaming agents and raw materials used in the making

of herbicides, preservatives and disinfectants.
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6.0Deliberations of the Committee with respect to Chandapura lake:

6.1 Buffer zone of the Chandapura lake:
As informed by Tahsildar, Anekal taluk, there is no buffer zone declared in and around
Chandapura lake.

6.2 Compliance to Solid Waste Management Rules, 2016
e Asper 2011 census, the Chandapura town is having a population of 24,250 with 6,600
households. The total municipal solid waste generation is 8.5 TPD. Out of 8.5 TPD, 6.5
TPD is wet waste and 1.5 TPD is dry waste.

e Waste collected from households is being segregated into wet, dry and sanitary waste
at source.
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e As per the information of Chandapura TMC, the wet waste is given to two piggeries
one at Chandapura and another at Lakshmisagara village at Anekal taluk and records
are also maintained for the same.

e The dry waste collected is being handed over to M/s Sahas Zero Waste Management
Pvt. Ltd, the dry waste collection center facility located at Jigani, for which all records
are maintained by TMC.

e For scientific disposal of sanitary waste, TMC has signed an MoU with M/s Maridi Bio
Industries Ltd., the common bio-medical treatment facility.

e From the drone footage and as well as from physical observation on the day of
inspection, it was witnessed that no wastes are being dumped in and around Chandapura
lake bed.

6.3 Air (Prevention and Control of Pollution Act), 1981

e Inthe TMC limit of Chandapura, no industrial estates exist.
e The major sources of air pollution in the entire catchment area of Chandapura
lake are ongoing construction activities of metro, road dust, vehicular emissions

etc.

6.4 Water (Prevention and Control of Pollution Act), 1974
Sewage pollution:

e The sewage generated in the TMC limit of Chandapura is being discharged into the lake
directly or indirectly through drain except for private residential apartments, since there
is no common Sewage Treatment Plant (STP) to treat sewage generated in the TMC.

e From the analysis results, it is clear that the Chandapura lake is polluted majorly due to
discharge of sewage with TC value of 1600x10* MPN/1000ml & 1600x10:
MPN/1000ml, BOD concentration as 72 mg/L & 15 mg/L, DO value of BDL & 1.5
mg/L, COD concentration of 440 mg/L & 160 mg/L, Ammonia as N 34 mg/L & 22
mg/L and Phosphates 1.93 mg/L & 3.08 mg/L at inlet and outlet of lake respectively.

e The growth of water hyacinth in the lake also confirms sewage pollution.
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Industrial Pollution:

There exist no industries in the limit of Chandapura TMC. However, the industrial
estates namely, Jigani- Bommasandra phase -1V industrial estate, Bommasandra
industrial estate Phase- | and Veerasandra Industrial estate comprising of Red, Orange
and green categories of industries are existing adjacent to the lakes of Hennagara,
Yarandahalli, Kittaganahalli, Veerasandra which are interconnected to Chandapura
lake.

As per the records of KSPCB, no industries in all three industrial estates are permitted
to let their treated/untreated trade effluent/ domestic effluents into the drains/lakes.
The drains connected to Chandapura lake industrial estates carries quantitative amount
of industrial discharges to Chandapura lake.

However, as per the GC-MS screening analysis, there is an indication of presence of
PCPs, insecticides, antifoaming agents and raw materials used in the making of
herbicides, preservatives and disinfectants that confirm the presence of industrial
effluents along with sewage

In the bore well samples, the concentration of NOs is 61 mg/L & 48 mg/L, TDS is
1214 mg/L & 850 mg/L, Sulphate is 157 mg/L & 62 mg/L and Total hardness is
592 mg/L and 384 mg/L at the inlet & outlet of lake respectively. The result indicates

that the bore well samples should be treated before using it for drinking purposes.

6.5 Wetlands (Conservation and Management Rules), 2017

e These Rules are applicable to the wetlands or wetlands complexes categorized as
‘wetlands of international importance’ under the Ramsar Convention and wetlands as
notified by the Central Government, State Government and Union Territory
Administration.

e The Chandapura lake is not yet notified under the Wetlands (Conservation and
Management) Rules, 2017.

e However, the Hon’ble Supreme Court vide Order dated 04.10.2017 in W.P. (C) No.
230 of 2001 has inter-alia, directed that, “We make it clear and reiterate that in terms
of our order dated 8th February, 2017, 2,01,503 wetlands that have been mapped
by the Union of India should continue to remain protected on the same principles as
were formulated in Rule 4 of the Wetlands (Conservation and Management) Rules,
2010”. This was also communicated by MoEF&CC to all the States and UTs.
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e The Chandapura lake is covered in the above said wetlands mapped by the Union of

India. As per Rule 4 of the Wetlands Rules, 2017, following activities are prohibited

within the wetlands:

Vi.

Vii.

viii.

Conversion for non-wetland uses including encroachment of any kind
Setting up of any industry and expansion of existing industries

Manufacture or handling or storage or disposal of construction and
demolition waste covered under the Construction and Demolition Waste
Management Rules, 2016;

Hazardous substances covered under the Manufacture, Storage and Import of
Hazardous Chemical Rules, 1989 or the Rules for Manufacture, Use, Import,
Export and Storage of Hazardous Micro-organisms Genetically engineered
organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
and Transboundary Movement) Rules, 2008; electronic waste covered under
the E-Waste (Management) Rules, 2016;

Solid waste dumping;

discharge of untreated wastes and effluents from industries, cities, towns,
villages and other human settlements

any construction of a permanent nature except for boat jetties within fifty
meters from the mean high flood level observed in the past ten years
calculated from the date of commencement of these rules; and

poaching.

e Thus, the discharge of untreated sewage and effluents in Chandapura lake and all

other activities listed above are prohibited in Chandapura lake.

6.6. Hazardous & Other Waste (Management and Transboundary Movement) Rules, 2016

e In the TMC limit of Chandapura, there exists no industries and hence there is no

question of compliance of HOWM, Rules, 2016. The house hold hazards are collected

along with solid waste and dry waste and are handed over to M/s Sahas Zero Waste

Management Pvt. Ltd, Jigani, the dry waste collection center for further processing.
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Other Observations:

e Based on the request of public,
sampling was carried out at four
additional locations. Out of four
samples, the drain sample
collected at Hargadde was
having colour contamination as
is evident in the photograph and
the sample also has organic
solvent odour, which was

indicating the characteristics of

2022.01.19 14:02

effluent from pharma industry.

e From the GC-MS Screening, it was found that 2,4 dichlorophenol is the compound
identified with a 98% of occupancy in Chromatogram area and the concentration is
30.99 mg/L as per quantitative analysis. The copy of Chromatogram is enclosed as
Annexure 9. As per physio chemical analysis concentration of COD was 1044mg/L
and Concentration of Iron found to be 7.3 mg/L.

e From the preliminary investigation, it is apprehended that there may be a chance of
illegal discharges from industries or pilferages from the tankers carrying trade
effluents from the pharma industry using 2,4 dichlorophenol as a raw material.

e The pharma industries list located in the vicinity of the drain is given in Table 6.1 and

shown in the google image below:
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Table 6.1: List of the pharma industries with their major products & raw materials in

the vicinity of the drain

S.No

Name of the Pharma industry

Raw materials used

Products manufactured

Remarks

1.

M/s Kumar Organics Products
Ltd.

» 2,4 Dichlorophenol

» 2,5 Dichloro Nitro benzene
» Sodium Hydroxide

» lron

Perchloroethylene
Sodium nitrate
Sulphuric acid

HCI

Potassium hydroxide
Acetic Acid

Hexane

Triclosan.

Aceto Phenone
Sodium

Ethyl Chloroacctate
IPA

Aldehyde C-16

Citronellal
Methanol
Sodium Sulphite
Sulphuric acid

Rose Oxide

Allyl Alcohol
Caproic acid
Toluene

Sodium Carbonate

Allyl Caprote

Copy of Environmental
Statement in Form-V
for FY 2020-21
submitted by the unit is
enclosed as Annexure
10.

M/s Stellence Pharma science
Pvt. Ltd

VVVVVIVVVVIVVVVIVVVVIVVVVVVY

1 Phenyl-3 Methyl-5 parazalone
Ranie Nickel

Dimethyl sulphate

Sodium Hydroxide

Isopropynol alcohol

Propyphenazone

Copy of Environmental
Statement in Form-V
for FY 2020-21
submitted by the unit is
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> Activated carbon

enclosed as Annexure
11.

M/s Hikal Ltd Unit-I

» Lactum

» Toulene

» Acetone

» NaOH flakes
» Methanol

> IPA

» Sod. Carbonate
» HCI-30%

» Carbon

» Hyflosupercel

GABAPENTIN

» Bupropion-1
> TBA

» Acetone
NaOH flakes
Methanol
IPA
HCI-30%
Hyflosupercel
Carbon
Toluene

BUPROPION HCL

ONDT-6

2-Methyl Immediazole
IPA

HCI-30%

NaOH flakes

CHCl3

Carbon

Hyflosupercel

VVVVVYVVVIVVYVVYYY

ONDANSETR ON HCL

Copy of Environmental
Statement in Form-V
for FY 2020-21
submitted by the unit is
enclosed as Annexure
12.

» ONDT-HCL
» TEA

ONDANSETRON
API
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>
>

IPA
Methanol

>

Dimethyl Formamide

» Theobromine

Potassium carbonate
Chlorobromo propane
Methanol

IPA

Carbon

Methyl acetoacetate
HCI

OXYPENTIFYLLINE

Gem-1(intermediate)
Methanol

NaOH

30% HCI

Carbon
Hyflosupercel

Toluene

Isobutanol

GEMFIBROZIL

VVVVVYVVIVVVYVYVYVVVVVYVYVYYVYYYY

Deco stage-4

Toluene

Methanol
Pd/catalyst
Hydrogen gas
EMME
Diphyl

DECOQUINATE

» TRI-3(intermediate)

>
>
>
>
>

H2S04
Formic Acid
NaOH flakes
NaCl

Oxalic acid

TRIPROLIDINE HCL
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>
>
>

Acetone
Toluene
Carbon
Hyflosupercel
Ag. Ammonia
Ethyl acetate
HCl in IPA

4,4 di fluro benzophenone
piperazine

Cinamic alcohol
Soduum Borohydride
Triethyl amine(TEA)
Methanol

Activated carbon
Methanol

Activated carbon
Huflo Supercel

HCI In IPA

Toluene

Piperazine Anhydrous
IPA

HCI

Catalyst-B

Catalyst-A

Caustic Soda

FLUNARAZINE

Ethyl 2-pyrrolidone N acetate
(PAE)

Methanol

Ammonia

RO water

ETIRACETAM

VVIVVYVY VIVVVVVVVVVVVVVVVYVY VIVVVY

S Ester
KOH

PREGABLIN
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Methanol

Raney Nickle Catalyst
Activated Carbon

Acetic Acid

Hyflosupercel

Hydrogen gas cylinders (42
cum)

IPA

Water for Cleaning equipment’s
Scrubber water make up

Ethyl 2 (2)-Pyrrolidone butarate
(2PBE)

Methanol

Sodium Methoxide

Ammonia

ETIRACETAM

Etiracetam —L060
Methanol
Sodium Methoxide

ETIRACETAM
RACEMIC

VVVVVVVVYVY VVVIVVVIVVYVY VIVVY VVVVVY

QTP-2

N,N Dimethyl aniline
Phosphorus oxy chloride (POCls
)

Toluene

NaHCOs

NaCl

Water

Piperzine anhydrous
IPA HCI

Acetone

Sodium Sulphate
Hyflow

QUETAPINE
FUMARATE
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» QTP-IV HCI (11-piperzninyl-

dibenzo(b,f)(1,4)
hydrochloride)

» 2-(chloroethoxy) ethanol

> Sodium carbonate
» Sodium Hydroixde
> Sodium iodide

Toluene

Fumaric acid
Hyflow

Activated charcoal
Methanol

N-Methyl-2-pyrrolidone

Water for cleaning equipments
Scrubber water make up

thiazepine

Benzydrol

Triethyl Amine
Catalyst — E
Catalyst — B
Toluene
Hyflow
Caustic Soda
Carbon
Methanol
MEK

HCI

Cinnamic Acid

Piperzine Anhydrous

CINNARIZINE

M/s Hikal Ltd. Unit-1I

DMF

Theo bromine
K2CO3
Chlorohexanone

VVVVIVVVVVVVYVYVVVVVIVVVVVVYVYY

Oxypentifylline

Copy of Environmental
Statement in Form-V
for FY 2020-21
submitted by the unit is
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> Methanol
» Carbon
» Hyflo supercell

» QTP-2

» N, N Dimethyl aniline
» POCLs3

» Tolune

» NaHCO3

» NaCl

» Water

» Piperzine anhydrous
» IPA HCI

» Acetone

» Sodium Sulphate

» Hyflow

» Water

> NaHCO3

QUETIAPINE

enclosed as Annexure
13.

> Piperidine

» Ethyl Trifluoro Acetate (ETFA)
» CF Ketone Stage-I

» THF

> Ary Bromide

» Magnesium trunings
» Hydrochoric acid

» Water

» Tolune

CF3KETONE
STAGE-II

» Crude CF Ketone Stage-2

CF3KETONE STAGE-III

» P nitro Phenol sodium salt
» DMF

» Catalyst A

» Benzyl Chloride

PBA HCI STAGE-I
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» Water Caustic Soda
> PBNB

» Ferric chloride

» Activated Carbon
» Toluene

> Hydrazine Hydrate PBA HCI STAGE-II
» Hyflo supercel

> HClin IPA

» 1so0 Propyl alcohol
> Water

From the above table, it is learnt that 2,4 dichlorophenol is a raw material used in the manufacturing of product Triclosan by M/s Kumar

Organics Products Ltd.
As per the records, the said unit was permitted to send their trade effluent to nearby CETP by KSPCB vide ADDENDUM dt. 20" December,
2021 for three months. Copy of ADDENDUM enclosed as Annexure 14
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As per the available information and analysis results, the committee reasonably
apprehends that the effluent from M/s Kumar Organics Products Ltd. may be
contaminating the drain near Hargadde. Immediate detailed investigations are
necessary to identify the defaulters and take appropriate action under the provisions
of respective Environmental Acts.

The drain sample collected at Veerasandra lake outlet has high concentration of Zinc
of 23.2 mg/L and Iron of 18.85 mg/L. This shows discharges from plating industries.
Annexure 15 gives a list of plating industries in Veerasandra Industrial Estate.
Immediate detailed investigations are necessary to identify the defaulting industry
and take appropriate action under the provisions of respective Environmental Acts.
The drain sample collected at the entrance of Kittaganahalli lake & adjacent to
Bommasandra Phase-1 Industrial Estate have high concentration of COD as 10,896
mg/L and indicates the industrial discharge. The drain has been diverted into
Chandapura lake, since the Kittaganahalli lake is rejuvenated. Immediate detailed
investigations are necessary to identify the defaulting industry and take appropriate
action under the provisions of respective Environmental Acts.

Apart from above, the analysis from the GC-MS screening from other samples shows
the presence of PCPs, insecticides, antifoaming agents and raw materials used in the
making of herbicides, preservatives and disinfectants that confirms the presence of

industrial effluents along with sewage.
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7.0 Recommendations of the committee:

7.1

As per the preliminary investigations carried out by committee, there is a clear
indication of both sewage and industrial contamination in the lakes & drains. However,
detailed investigations required to be carried out to identify the defaulters. Thus, the
following recommendations are suggested by the committee to the concerned

departments/authorities/stakeholders for kind consideration of Hon’ble Tribunal:

District Magistrate (Bengaluru Urban) and local bodies in the catchment area of

Chandapura lake:

To carryout mapping in Chandapura lake catchment area to identify all the drains
carrying mixed effluents and entering the lake.

To take immediate steps to control the discharge of untreated effluents into the drains.
To follow-up with the Govt. of Karnataka to expedite the approval of DPR and
allocation of land for setting up of STPs in the catchment area.

Alternative technologies such as inline anaerobic treatment, Phytoremediation,
Construction of wetlands, microbial bioremediation, waste stabilization pond and/or
mechanically aerated lagoon as per the document prepared by CPCB on “Alternative
Treatment Technologies for Wastewater Treatment in Drains” or any other
sustainable technologies shall be explored immediately on priority, based on the
feasibility with respect to field conditions.

To prepare time bound short- and long-term action plans for rejuvenation of the lakes
in the catchment area and maintain the lakes as per the CPCB document on “Indicative
guidelines for Restoration of Water Bodies” and by adopting sustainable technologies
and initiate the action on priority for rejuvenation of the lakes adhering to a strict
timeline

To ensure the treatment and conformity to the drinking water standards of bore well
water before supplying it for drinking purposes, since some of the bore wells are having
a high concentration of Nitrates, NHz, SO4 and/or hardness.

To explore decentralized composting methods for treatment of municipal solid waste.

To direct the survey department to identify the encroachment details & marking of
mean high flood level and declaration of buffer zone at Chandapura lake in compliance
to Wetlands Rules, 2017.
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7.2 Karnataka Industrial Area Development Board (KIADB):

7.3

v" To carry out the mapping of drainage network for industrial estates in the catchment
area in order to ascertain any industrial discharge into the natural water bodies and
submit the report to Hon’ble Tribunal.

v As per the records provided by KSPCB, 206 industries out of 543 industries (129/385
in Jigani-Bommasandra Phase-1V industrial Estate & 77/158 Bommasandra
Industrial Estate Phase | and Veerasandra industrial estate) are sending their trade
effluents to CETPs either in the same industrial estate or to CETPs located at around
25 KM to 84 KM through tankers and there may be chances of illegal discharge of
effluents into drains/valleys/waterbodies by the tankers. It is recommended to explore
the possibilities of construction of CETPs within industrial estates with tamperproof
& closed conduit system for pumping of trade effluents with individual online flow
meters. This will help in tracking the records on quantity of effluents being sent to
CETPs and identify the illegal discharges, if any.

Karnataka State Pollution Control Board (KSPCB):

v" Not to accord permissions to industries (having ETPs) to send their trade effluents to
CETP. KSPCB shall direct such industries to stop their productions till their ETPs
made functional.

v To conduct Environmental audit of all industries in the catchment area through
reputed institutes such as I1Sc, 1ITs, and/or NEERI in order to keep strict vigilance,
since the Jigani Industrial Area is declared as Critically Polluted Area under CEPI.

v’ To carryout environmental forensic analysis /pollutant tracer studies at all the drains
connected to industrial estates in the catchment area in order to identify the defaulting
industries and initiate appropriate action as per the provisions of Environmental law
adhering to a strict timeline.

v To develop the e-manifest system for discharging of trade effluents from industries to
CETPs with GPS tracking system in all the vehicles carrying trade effluents as adopted
in Telangana State Pollution Control Board in order to keep close track on any illegal
discharges and pilferages.

v To issue directions to local bodies to expedite alternative/decentralized treatment

technologies for sewage treatment till the establishment and functioning of STPs.
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7.4 Karnataka State Wetlands Authority as per the provisions of the Wetlands

(Conservation and Management) Rules, 2017:

v" To ensure protection of wetlands (>2.25 hectare) as per Rule 4 of the Wetlands Rules,
2017, in general and Chandapura lake. in specific, on top priority. in compliance to
the direction of Hon’ble Supreme Court.

v" To take requisite actions as envisaged under the Wetlands Rules, 2017, in general
and for Chandapura lake, in specific.

v" To consider notification of Chandapura lake under the Wetlands Rules, 2017.

) , [:?
(Dr. M Ramesh) s
Scientist E, National Wetlands (Dr. Lakshminarayana Rao)

Committee Asst. Professor, 11Sc., Bengaluru
MoEF&CC, New Delhi.

e C

(Shripati B S), Regional Director (Ravi Kumar J K)

“Environment, Udupi - Scientific Officer, Grade-I
' Forest, Ecology and Environment
Department, Bengaluru

f@?‘%— —bdavaek

(Bined) (Vasudeva S K)

i . . .

R 1S E 1 Office-
Tahsildar , Anekal Taluk, Bengaluru . egl(:):th n\lf(lg(;’ng;: n];ingai;c:u
. ‘|

%
(Anjana Kumari V)
Scientist D
CPCB, RD, Bengaluru
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Annexure 1

Item No. 05 (Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 324 /2021

Inre: News item published on 21.11.2021 in the Indian Express titled
“Lakes of Bengaluru : Industrial effluents, raw sewage; stinky
tale of Chandrapura lake”

Date of hearing: 26.11.2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER

1. We have taken cognizance of the matter considering the issue of
protection of environment arising out of the above news item which shows
that the buffer zone of lake has been encroached upon and garbage is
being dumped into the lake. The lake is an ancient one and is said to have
been choked by encroachments and affected by effluents and waste. The
lake is in the area of 7.2 acres in Heelalige Village and 17.27 acres in
Chandpura town. Out of the total 24.27 acres, nearly two acres of the lake
in Chandpur has been encroached by construction activities. The buffer
zone of the lake has been encroached by a government hospital and local
shops. The fence around the lake has been broken and garbage is littered
on its boundaries. There is no Sewage Treatment Plant (STP) for the lake.
Sources of pollution include Jigani-Bommasandra industrial area and
discharge of effluents into lakes in violation of the Zero Liquid Discharge
(ZLD) Policy of the Government. Under the ZLD water management

system, no untreated water is supposed to be released into lakes. There
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are around 195 ‘red’ category industries in the Jigani-Bommasandra area
which include drug manufacturing companies, electroplating, power
coating, pickling, heat treatment, galvanizing, casting, lead-acid battery
manufacturing, used oil reprocessing, lead smelting and chemical
industries. It is further stated that there are numerous water tanker
lorries supplying water directly from bore wells next to the lake to
consumers in Bengaluru for domestic needs. There are water packaging
industries in Bommasandra that supply water to the entire city. IISc in
its report on water quality in the lakes has warned about the deteriorating
water quality in Anekal. The sewage-laden storm water drains flowing
between the lakes in Anekal also pass through many farms and vegetable
plots where farmers grow produce and supply it to the local market. There
is no buffer zone between Jigani — Bommasandra industrial area and the
adjoining residential areas. The area is so packed that the compound wall
of an electroplating company could be shared by residential houses. These
industries are supposed to hand over the effluents to Common Effluent

Treatment Plant (CETP) after pre-treatment.

2. In view of above, it appears necessary to ascertain facts to determine
whether any direction is necessary for protection of environment under

Section 15 of the NGT Act, 2010.

3. Accordingly, we constitute a seven-member joint Committee of the
CPCB, State PCB, Indian Institute of Science, Bengaluru, SEIAA,
Karnataka, National Wetland Authority, State Wetland Authority and the
District Magistrate, Bengaluru. The nodal agency for coordination and
compliance will be the CPCB and the State PCB. The joint Committee may
meet within two weeks, undertake visit to the site and interact with the

stakeholders to ascertain compliance of environmental norms in the
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matter of buffer zone of the lake, violation of Solid Waste Management
Rules, 2016, Air (Prevention and Control of Pollution) Act, 1981, Water
Prevention and Control of Pollution) Act, 1974, Environment (Protection)
Act, 1986, Wetlands Rules, 2017 and the Hazardous Waste Management
Rules, 2016. The Committee will be free to coordinate with other concerned
authorities and take assistance of any individual/institution. The joint
Committee may take into account order of this tribunal dated 12.03.2021
in O.A 125/2017, Court on its own Motion v. State of Karnataka and order
dated 25.11.2021 in O.A No. 351/2019, Raja Muzaffar Bhat vs. State of
Jammu and Kashmir & Ors. It will be open to the statutory authorities to
take remedial action for compliance of the environmental norms, following
due process of law. Report in the matter to be furnished to this Tribunal
within two months by e-mail at judicial-ngt@gov.in preferably in the form

of searchable PDF/ OCR Support PDF and not in the form of Image PDF.

List for further consideration on 22.02.2022.

A copy of this order be forwarded to the CPCB, State PCB, Indian
Institute of Science, Bengaluru, SEIAA, Karnataka, National Wetland
Authority, State Wetland Authority and the District Magistrate, Bengaluru

by e-mail for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Dr. Nagin Nanda, EM
November 26, 2021

Original Application No. 324 /2021
AB
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Annexure 2

CENTRAL POLLUTION CONTROL BOARD, REGIONAL DIRECTORATE
“NISARGA BHAWANT, 17" FLOOR, THIMMAIAH ROAD, 7D CROSS
SHIVANAGAR, BENGALURL-560 079
Phone; 080-23233739, 080-23233827, Fax: 080-23134059

Tech39NGT-324202 1/RDB2021-227 T L2 3™ January, 2022
OFFICE MEMORANDUM

Sub: Constitution of Joint Committee as per the directions of Hon ble NGT, Principal
Bench in OLA. No. 324 of 2021 in its Suo-moto action on “News item published on
21.11.2021 in the Indian Express titled *Lakes of Bengalura: Industrial effluents,
raw sewage; stinky tale of Chandapura lake”

In the matter of O.A No. 324 of 2021, a case has been registered by the Hon'ble
Tribunal, New Delhi on the basis of the News item published on 21.11.2021 in the Indian
Express titled “Lakes of Bengaluru: Industrial effluents, raw sewage: stinky tale of
Chandapura lake™, wherein it was reported that the condition of the lake has worsened due 1o
encroachment, dumping of sewage and industrial effluents.

Hon'ble NGT vide its order dated 26.11.2021 constituted the seven-member commiice
comprising of CPCB, State PCB, Indian Instite of Science- Bengaluru. State Environment
Impact Assessment Authority, National Wetland Authority, State Wetland Authority and the
District Magistrate, Bengaluru in order to ascertain facts (Copy enclosed). The nodal agency
for coordination and compliance will be CPCB and the State PCB.  In compliance 10 NGT
order the joint committee comprising of following officials are constituted:

S5 | Name of the Official Organization Contagt detalls
1. | Dr. M Ramesh, Scientist E Nutional  Wetland | Mob: 9810701401
Mimistty of  Environment, | Authority, Delhi Emil:
Forest & Climate Change, ramgsh, matipallignic.in
Mew Delhi.
2 Sh, Gokul, [FS Smte Wetland Authority, | Mob: 9945106846
Director. Forest, Ecology and | Karmataka Email: seacseciogpmall com

Emvironment Depariment and
Member Secretary. SEAC,

Bengelura
3. Dr. Lakshminarayana Rao Indian  Instinte  of | Mob: 7406111228 1
Centre for Sustninable | Science, Bengaluru Email: narsvanasiisepein
Technology
o Conid....2/-
S. Sy mmoadng

L RTE AN
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2.

4. | Sh. Rini Rumar ] K State Environment | Mob; 45689355
Scientific Officer, Grade-1 Impact Assessment | Email: rv_ kil vahoo.go in

Forest, Ecology and | Authority, Karnataka
Environment Departmient,

Bengaliry
5. Sh. Dinesh Reprsentative of | Mob: 9986811333
Tahsildar , Anekal Taluk | District Mapistrate, | Email:
Bengaluru Bengaluru Lirban anckaltahasili@gmail .com
6. Sh. Vasudeva S K Karmataka State | Mob:9945276544

Regional Senior Emvironmental | Pollution Contrel Board | Email: seos@kspeb.goy.in
Office-South  ,  KSPCH, | Nodal Agency-1

Bengalurii
7. SmL Anjana Kumari V Central Pollution | Mab: 9916355576
Scientist Control Board, Regional | Email: anjana, gpehidnic.in
Directorate. Bengaluru
Nodal Agency-2
Terms of Reference:

In compliance to NGT order the joint commitiee shall undertake visit to the site and
imieract with the stakeholders to ascertain compliance of environmental norms in the matter
of buffer zone of the lake, violation of Solid Waste Management Rules, 2016, Air
{Prevention and Control of Pollution) Act, 1981, Water Prevention and Control of Pollution)
Act, 1974, Environment (Protection) Act, 1986, Wetlands Rules, 2017 and the Hazardous
Waste Management Rules, 2016.

Roles and Responsibilities:

¢ National and State Wetland Auwthority are responsible for providing inputs in
compliance to Wetlinds Rules, 2017 and actions to be taken against defaulters in
violations of Wetlands Rules, 2017 (if any) and suggest remedial measures
accordinglv.

= SEIAA, Karnataka responsible for providing inputs in Environmental Clearances
granted in the study area and other issues as per Departmental mandate. To initiate
against defaulters in violations of EC conditions {if any).

* Indian Institute of Science is responsible to discuss/appraise the study report of Dr. T
¥ Ramachandran, [1Sc mentioned in the news article & any other studies under taken
by 11Sc w.rt lake pollution, fixing sampling locations in consultation with CPCB &
KSPCB and interpretation of data & suggest suitable technologles for rejuvenation of
lakes.

R ALY VY
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District Magistrate shall provide the details of water management shed & connectivity
of loke in the catchment arca. Details of population, water consumption, sewage
generation, status of UGD, Municipal Solid Waste Generation and its management of
CMCs, TMCs, Zilla Panchayat, Taluk Panchayat in the siudy area. Details of bufler
zone and its encroachment, The Hydraulic flow map of the study area showing the
connectivity of lakes efc.

Central Pollution Control Board shall technically coordinate the entire activity in
organizing meetings with committee members, report preparation and also raising
rebevant issues, if required, calculation of environmental compensation (if any) and
nodal agency for filing the report. After finalization of the report by the joint
committee, the report shall be sent to CPCB, Delhi for filing in NGT, PB. Delhi afier
obtaining concurrence from Competent Authority.

The Karnataka State Pollution Control Board is responsible for the following:

i. To provide the details of industries located in the study area, catcgory of
industrics, type of industries, ETP details, treated water discharge points,
details of CETPs, list of industries having the permission to send their effluent
to CETPs and list of industries having the grant of discharge of treated efMluent
to the drains etc.

i.  To provide all such industry related information to the committee as per
requirement
iil.  Toorganize meetings with local concerned authorities
iv. To arrenge for sampling and analysis through KSPCB/recognized laboratory,
In case, any parameters to be analysed through outsourced laboratory, KSPCB
shall make necessary payment.
v.  Responsible for providing logistics to all committee members, coordinate with
local authorities for obtaining information,
vi. lssue notices (show cause/closure) o the default industries (if any) found by
the joint committee
vil. To arrange for payment of siting fees to the committee members as per NGT
order in OA 2472017

Apart from above, all commitiee members shall actively participate in all proceedings

& involve in finalizing the sampling locations and preparation of report in a time bound
manner.

The roles and responsibilities of various agencies stated above may be amended from

time 1o time based on NGT's interim orders commitiee decisions or any other agenda’s
discussed in the committee meetings. Nodal officers will finalize the subject matter.

Contd. . .4/=
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From time to time CPCB and KSPCB shall circulate minutes and draft reports to all
members through mail and also WhatsApp group (shall be creasted exclusively), Since the
final report needs to be submitted i a short span of time all members are requesied 1o
respond, suggest the points preferably through return mails. It is the primary responsibility of
all members to respond immediately and to sign the reports in CPCB, office. A clear cut time
will be defined for each and every activity and in case of non-response from any agency
within time frame. it will be considered as concurrence to the report,

Hon'ble MNGT in the said order has mentioned that committee will be free to
coordinate with other concerned authoritics and take assistance of any individualfinstitution.
In this connection. at any point of time if committee feels that any additional assistance from
institutionindividuals is required, same may be included as special invitee for considering the
views bul not as committee member, Necessary expenses will be borne by KSPCB.

S Sy
(S. Sureshy " HT
Regional Director
Q480672128
uresh.epeboa mic.i

Encl: Az above

To:

ki Dr. M Ramesh. Scientist E, Ministry of Environment, Forest & Climate Change,
New Delhi.

2. Sh. Gokul, IFS, Director, Forest. Ecology and Environment Department and Member
Secretary, SEAC, Bengaluru

S Dr. Lakshminarayana Rao, Centre for Sustainable Technology, 115c, Bengaluru

4. Sh. Ravi Kumar J K. Scientific Officer, Grade-1, SEIAA, Forest, Ecology and

Environment Department, Bengaluru

Sh. Dinesh, Tabsildar, Anckal Taluk, Bengaluru

Sh. Vasudeva S K, Regional Senior Environmental Office-South, KSPCB, Bengaluru,

Nodal Ageney-1

[ Smt. Anjana Kumari V, Scientist D, CPCB, Bengaluru, Nodal Agency-2

i

Copy to:

l. Admin Section, CPCB, Bengaluru

% Accounts Section, CPCB, Bengalury R %
T

.. sulE!.::CTﬂH
EGIONAL D
CEMTRAL POLLUTION COMTROL BOARD
AEGIONEL DRATE [sfl.';l"u;m -
i WIH, OF ENY. somEsT & €C, GOY s
NG ALURU - 550 479, MOB - UARETILS
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CENTRAL POLLUTION CONTROL BOARD, REGIONAL DIRECTORATE
“NISARGA BHAWAN", 1*' FLOOR, THIMMAIAH ROAD, 7D’ CROSS
SHIVANAGAR, BENGALURU-560 079
Phone: 080-23233739, 080-23233827, Fax: 080-23234059

Tech39/NGT-3242021/RDB2021-22/_ 12" January, 2022

A
OFFICE MEMORANDUM

Sub: Partial modification in Joint Committee constituted earlier as per the directions ol
Hon'hle NGT, Principal Bench in O.A, No. 324 of 2021 in its Suo-moto action on
“News item published on 21112021 in the Indian Express titled “Lakes of
Bengaluru: Industrial eMuents, raw sewage: stinky tale of Chandapura lake™

Ref:

i This office memorandum no Tech/3WNGT-324/2021/RDB/2021-22/722 di. 3
January, 2022

ii. Letter of Principal Secretary to Government (Ecology & Environment) dt
4.01.2022

ii. Letter from Kamataka Tank Conservation and Development Authority  di
10.01.2022

V. Letter of Prnincipal Secretary to Government (BEcology & Environment) dt
11.01.2022

Apropos to references mentioned above, Shr Snpathi, Regional Director {Environment )
is nominated by Govi. of Kamataka in place of Sh. Gokul R.IFS, Director o represent State
Wetland Authority & accordingly the commutice is reconstituted. The terms of reference.
roles & responsibilities and other subject matter mentioned in the OM di. 3™ January, 2022
remains same. The contact details of Sh. Sripathi, Regional Director are as follows:

Name . Shri Snpathi

Designation : Regional Director (Environment)
Mobile : Qa0 278419 / D820-2574848
Email : udupi derzi@gmail com

Official address @ 1 Noor, C Block, Rajathadri, Manipal, Udupi -576104

i R
[S,Euresil}. SR

Hegional Director
2480672125

gsuresh cpebi@nic.in

Page lof2
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To:

1. Dr. M Ramesh, Scientist E. Ministry of Environment. Forest & Climate Change,
New Delhi.

Z Sh. Sripathi, Regional Director (Environment), 1% floor, C Block, Rajathadri,

Manipal, Udupi -576104

Dr. Lakshminaravana Rao, Centre for Sustainable Technology. [15¢. Bengaluru

4. sh. Ravi Kumar J K. Scientific Officer. Grade-1. SEIAA, Forest, Ecology and
Environmen: Department, Bengaluru

3, Sh. Dinesh, | ahsildar. Anekal Taluk. Bengaluru

6, Sh. Vasudeva S K. Regional Senior Environmental Office-South, KSPCB. Bengaluru,
Nodal Agency-1

7. Smi. Anjana Kuman V, Scientist D, CPCE, Bengaluru, Nodal Agency-2

(Y]

Copy to:

1. The Principal Secretary to Government, (Ecology and Environment), Forest, Ecology
and Environment Department, Karnataka Government Secretariat, M.S, Building,
Bengaluru

2. The Chiel Executive Officer, Kamataka Tank Conservation & Development
Authority. Ground Floor, Beeja Bhavan, Bellary Road, Hebbal, Bengaluru

3. Admin Section, CPCB, Bengaluru

4. Accounts Section, CPCB. Bengaluru S

. LY gy
(S. Suresh) '

5. SURESR
REGIONAL DIRECTOR
CENTRAL POLLUTION CONTRAL BOARL
REGIONAL STRECTOAATE [SOUTH|
[MIR, 0F BN, FOBEST kL CovT OF IND1A!
AENCALUT « 5RO ATE, Ahd 1 SadaaT Il e
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Annexure 3

Minutes of thefirst joint committee meeting in connection with NGT case
OA 324/2021 held on 12.01.2022 through Video Conference

National Green Tribunal, Principal Bench, Delhi in its Suo-moto action on the Indian
Express Article dt. 21.11.2021 has admitted the case OA 324/2021 on Chandapura lake
pollution. Hon’ble tribunal vide order dt. 26™ November, 2021 constituted the seven-member
joint committee comprising of Central Pollution Control Board, State Pollution Control
Board, Indian Institute of Science, National Wetland Authority, State Wetland Authority,
State Environment Impact Assessment Authority and District Magistrate to ascertain the facts
and submit the report within two months. The caseis listed for next hearing on 22" February,
2022. The joint committee report should be submitted before one week to CPCB, Delhi for
filing in Principal Bench, NGT Delhi.

In view of above facts, Office Memorandum dt. 3" January, 2022 on constitution of
joint committee was issued by CPCB. Subsequently due to change in nomination of State
Wetland Authority, a partial modification to OM was issued on 121" January, 2022. The first
preliminary meeting of joint committee was held on 12" January, 2022 through VC (google
meet) at 11.00 AM. All seven committee members were present and actively participated in
the meeting. The list of participantsis enclosed at Annexure.

Meeting started with introduction of committee members. Smt. Anjana Kumari V, Sc.
D noda officer from CPCB welcomed the committee members and made a presentation
highlighting the summary of NGT order and explained in detail the roles and responsibilities
of individual committee members for successful execution of the study in compliance to
NGT order. The official aso informed to the committee that in order to obtain the basic
information on water shed management, status of sewage generation & its management,
status of municipal solid waste management, connectivity of lakes and encroachment of
buffer zone in the catchment area two internal meetings with local bodies were conducted on
17" & 28" December, 2021. As outcome of the two meetings, information from CMC’s &
TMCs were received and status of sewage management was also presented before the
committee.

The officia explained that there are three streams carrying sewage that joins
Chandapur lake. The information on connectivity of lakes in streaml, stream 2 & stream 3
are explained in detail. Official also requested the Anekal Tahshildar representative of
District Magistrate to provide the status of sewage management, solid waste management of
gram panchayats falls under the catchment area and also details on encroachments in &
around the lakes and hydraulic flow map to the scale of catchment area by 17" January, 2022.

The proposed schedule of study in phased manner was also deliberated for the
inputs/suggestions. Dr. Lakshmi Narayana Rao, Asst. Professor, |1Sc suggested that along
with proposed surface water monitoring, the ground water monitoring around the lake may
also be collected since it is the drinking source of water for the public in vicinity and also if
required sludge samples may also be collected. Also suggested to explore for drone footages
of Chandapur lake in order to assess the extent of pollution. The suggestions were welcomed
by the committee and informed that during the time of field visits same may be decided based
on the field conditions.

Page 1of 3
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The schedule of field visits, fixing of sampling locations & analysis of samples were
also discussed. After detailed deliberation, the field visits are fixed during 18" -19" January,
2022. However, based on the field conditions samplings locations and number of samples
may be changed. Tahshildar was requested to facilitate the field visits by the committee
members.

Sh. Shripati B S, Regional Director, K representing State Wetland Authority
expressed that we need to firstly look into the aspect that whether the Chandapur lake is a
declared Wetland. If it is declared, we have to look into the aspects of impact on ecology and
environmental especially bird species if any visiting the lake. If there is no data available,
then a sub- committee of experts especially ornithologists and ecological scientists has to be
constituted for which the 2 days visit as discussed may not be sufficient.

KSPCB was asked to provide the details of industries in the catchment area as
discussed. It was also informed to provide the details of Hazardous waste management by the
industries.

The officials from KSPCB regiona offices informed that KSPCB is monitoring the
few lakesin catchment area since two years under CEPI & same may be used as base data for
reference of the study. Committee requested KSPCB to compile & share the data through
mail/whats app group by 17" January, 2022.

The nodal officer of CPCB highlighted that there was a joint corrigendum
representation from the public requesting joint committee to give them opportunity to put
forth their grievances. Joint committee decided that opportunity may be given to the public
in the second half of the second day in the office of Tahshildar. However, same may be
restricted to two —three peoples due to ongoing COVID pandemic situation. Committee is of
the opinion that contact details of committee members may not be shared to public.

It was informed that any future communications will be made through mails/Whats
app group & committee members are requested to respond to the same. If no response is
received well within the targeted date, then it may be considered as concurrence from
committee members.

Finally, CPCB official informed committee members that as given in office
memorandum CPCB shall be nodal agency for filing the report on mutual concurrence by
committee members and after obtaining approval from Competent Authority. KSPCB shall
be nodal agency for logistics arrangements and sampling & analysis. State Wetland Authority
& National Wetland Authority were asked to provide their tour details to the KSPCB for
logistics arrangements.

Meeting ended with thanks to al committee members.

Page 2 of 3
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Annexure

List of members attended the meeting

S.No | Name of the officer & Designation Representing

1. Smt. Anjana Kumari V, Scientist D CPCB

2. Sh. Vasudeva SK, RSEO-South KSPCB

3. Dr. M Ramesh, Scientist E National  Wetland  Authority,
MOEF& CC

4. Dr. Lakshmi Narayana Rao, Asst. Professor 11Sc, Bengaluru

5. Sh. Shripati B S, Regional Director State Wetland Authority

6. Sh. Dinesh, Anekal Tahshildar District Magistrate

7. Sh. Ravi Kumar J K, Scientific Officer, | SEIAA, Karnataka
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Lake Water Quality Annexure 4
SI | Parameters | Unit LS1 | LS2 | LS3 LS4 | LS5 LS6 LS7 LS8 LS9 LS10 LS11 LS12 | LS13 | LS14 | LS1 | Test Method
No 5
pH @25C - 6.5 | 6.5 | 6.8 7 6.6 6.9 6.8 7.1 7.1 6.8 7 7.2 7.2 6.9 6.5 | 1S3025(11)
Conductivity | us/cm 27 |26 | 384 68 | 712 903 757 1044 | 1400 2950 | 1947 | 2462 | 1867 | 2720 |28 | 1S3025(14)
@25 C 0 5 7 90
Dissolved mg/L 6.3 | 6.2 |63 48 | 5.1 BDL 4.6 4.6 BDL BDL 2.5 BDL 2 BDL BD | IS 3025(38)
Oxygen L
Biochemical | mg/L 5 40 |3 8 7 110 15 17 81 72 15 21 14 48 99 | 1S3025(44)
Oxygen
Demand (3
days @ 27°
9)
Total MPN/10 | 16 | 54 | 540x | 16 | 920x | 1600X | 1600X | 540x | 1600X | 1600x | 1600x | 920X | 540x | 540X | 92 | APHA 3120-B23rd
Coliform Oml 00 |00 |10° 00 | 10° 10® 10% 10° 104 104 10° 10° 10° 10* 00 | edition
(9221 A,B,C,)9-68
to 9-75
Sodium - 22 (202 3 3 5 2 3.0 3.0 3.79 3.15 4.17 |3.58 |4.48 |3.8|IS;11624
Absorption
Ratio
Free mg/L BD | BD | BDL BD | BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BD | APHA 3120-B 23rd
Ammonia L L L L edition(4500 NH3-
D)
Boron as B mg/L BD | BD | BDL BD | BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BD | APHA 3120-B 23rd
L L L L edition(4500 -B B)
Ammonia as | mg/L 0203|068 |14 |31 31 22 26 45 34 22 32 20 33 29 | 1S 3025 (34)
N 4 3
Chemical mg/L 40 |36 |40 96 | 80 484 152 164 444 440 116 156 112 380 54 | 1S3025(58)
Oxygen 4
Demand
Phosphate mg/L BD |BD |BDL | 0.4 |0.07 |0.47 1.0 1.4 1.3 1.93 3.08 0.44 | 0.49 |0.96 | 0.1 |I1S3025(31)
asP L L 8 4
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LS1(W-2992)

Lake water sample collected from Jigani Lake at Inlet Point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'48.9"N+7738'17.1"E)

LS2(W-2991)

Lake water sample collected from Jigani Lake at Middle Point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'29.3"N+77°38'08.5"E)

LS3(W-2993)

Lake water sample collected from Jigani Lake at Outlet Point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'17.0"N+77°38'17.5"E)

LS4(W-2996)

Lake water sample collected from Hennargara Lake at Temple, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'00.9"N+77" 40'09.6"E)

LS5(W-2995)

Lake water sample collected from Hennargara Lake at Outlet point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'09.2"N+77°
40'22.5"E)

LS6(W-2997)

Lake water sample collected from Mastenahalli Lake Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'27.7"N+77°39'46.4"E)

LS7(W-2998)

Lake water sample collected from Yarandahalli Lake at diverted drain point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR:
12°48'22.2"N+77°40'09.1"E)

LS8(W-2999)

Lake water sample collected from Kachanayakanahalli Lake(Kondareddy lake) Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR:
12°48'05.5"N+77°40'33.3"E)

LS9(W-3000)

Lake water sample collected from Kachanayakanahalli Lake(Kondareddy lake) at Outlet Point Jigani Hobli, Anekal Taluk, Bengaluru Urban District.
(GPSR: 12°48'00.2"N+77°40'38.8"E)

LS10(W-3023)

Lake water sample collected at the inlet of Chandapura Lake near PHC Chandapura lake Attibele Hobli Anekal Taluk Bengaluru Urban District (
GPRS:12°48'14"N+77 42'20"E)

LS11(W-3024)

Lake water sample collected from the outlet of Chandapura lake (Chalarakatte) (GPRS: 12°48'27"N+77 42'26"E)

LS12(W-3026)

Lake water sample collected from the outlet of Heelalige lake, Sarjapura Hobli, Bengaluru (GPRS: 12°49'54"N+77 42'14"E)

LS13(W-3025)

Lake water sample collected from the Kammasandra and Bommasandra lake outlet (Bommasandra lake kodi) (GPRS: 12°49'01"N+7742'00"E)

LS14(W-3028)

Lake water sample collected from the Outlet of Hebbagodi lake near Hebbagodi Police station, Bengaluru (GPRS: 12.827939"N+77 .6818"E)

LS15(W-3027)

Lake water sample collected from the Veerasandra lake outlet Opp. To Gopalan lake front apartment Veerasanda, Bengaluru (GPRS:
12°50'24"N+77 40'33"E)
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Bore well Water Quality

Annexure 5

Sl Parameters Unit BS1 BS 2 BS 3 BS4 BS5 BS6 Test methods
No.
pH @25 C - 6.6 6.6 6.5 6.5 6.5 6.8 IS 3025-11
Turbidity NTU 0.2 0.4 0.4 0.6 0.8 0.5 IS 3025-10
Total Dissolved mg/L 668 1140 1720 1214 1172 850 IS 3025-16
Solids
4 Sulphate as SO, mg/L 24 19 231 157 74 62 IS 3025-24
5 Chloride as Cl mg/L 280 544 604 368 400 228 IS 3025-32
6 Phenolic Compound | mg/L BDL BDL BDL BDL BDL BDL IS 3025-43
as C¢HsOH
7 Nitrate as NOs mg/L 14 23 66 61 52 48 IS 3025-34
8 Total Hardness as mg/L 608 796 1120 592 672 384 IS 3025-21
CaCOs3
9 Calcium as Ca mg/L 131 192 228 120 136 78 IS 3025-40
10 Magnesium as Mg mg/L 68 77 134 71 81 41 IS 3025-46
11 Total Akalinity as mg/L 196 432 376 340 328 264 IS 3025-23
CaCOs3
12 Fluoride as F mg/L 0.33 1.0 0.28 0.21 0.11 0.22 IS 3025-60
13 Ammonia as N mg/L 0.83 0.5 0.84 0.2 0.33 0.16 IS 3025-34
14 Sulphide as H,S mg/L BDL BDL BDL BDL BDL BDL APHA 23rd edition
(4500-S-2 F)
15 Boron as B mg/L BDL BDL BDL BDL BDL BDL APHA 23rd edition
(4500-B B)
16 E.Coli MPN/100m | Absent Absent Absent <1.8 Absent <1.8 Absent <1.8 Present 1600 APHA 23rd edition
I <1.8MPN/100m | <1.8MPN/100m | MPN/100ml MPN/100ml MPN/100m| MPN/100ml (9221 G) 9-80
I I

BS 1(W-3001)

Borewell sample collected from Hennagara Village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'08.9"N+77°40'23.7"E)

BS 2(W-3002)

Borewell sample collected from Yarandahalli Village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°48'16.5"N+77°40'07.5"E)

BS 3(W-3029)

Borewell water sample collected from the Borewell near the Bommasandra TMC STP of capacity 250 KLD (GPRS: 12°.48'59"N+77°41'17.5"E)

BS 4(W-3031)

Borewell water sample collected from the Borewell located adjacent TMC Chandapura compound wall (GPRS: 12°48'16"N+77°42'18"E)

BS 5(W-3030)

Borewell water sample collected near Heelalige lake outlet, Bengaluru (GPRS: 12°48'53"N+77°42'14.5"E)

BS6(W-3032)

Borewell water sample collected from the Borewell located Heelalige Gunduthopu(GPRS: 12°48'32"N+77°42'42"E)
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Drain Water Quality

Annexure 6

SI No. Parameters Unit DS1 DS 2 DS 3 DS 4 DS5 DS 6 Test method
1 pH @25C - 6.8 6.8 7.9 5.8 6.8 6.8 IS 3025(11)
2 Conductivity @25 C us/cm 590 1.8 4660 4890 3120 757 IS 3025(14)
3 Dissolved Oxygen mg/L BDL 2034 BDL BDL 1.7 4.6 IS 3025(38)
4 Biochemical Oxygen Demand (3 mg/L 60 78 203 2400 140 15 IS 3025(44)
days @ 27° C)
5 Total Coliform MPN/100ml | 1600X10* | 350x10° | 1600X10 | 540X10 | 920x10° 1600x10* | APHA 3120-B 23rd edition
(9221 A,B,C,)9-68 to 9-75
Sodium Absorption Ratio - 3 3.2 5.72 5.37 6.9 2 IS; 11624
Free Ammonia mg/L BDL 0.05 2.15 BDL 0.04 BDL APHA 3120-B 23rd edition(4500
NH3-D)
8 Boron as B mg/L BDL 0.27 BDL BDL 1.67 BDL APHA 3120-B 23rd edition(4500 -B
B
9 Ammoniaas N mg/L 7.9 27 27 94 21 22 IS)3025 (34)
10 Chemical Oxygen Demand mg/L 312 287 287 10896 | 508 152 IS 3025(58)
11 Phosphate as P mg/L 0.66 0.6 0.63 0.73 0.62 1 IS 3025(31)
DS 1 | Lake water sample collected from Jigani Lake at Outlet near Sewage entry point from lJigani village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR:
12°47'16.6"N+77° 38'18.1"E)
DS 2 | Drain water sample collected which lead towards Hennagara Lake at opposite HCL Technologies Limited, Bommsandra- Jigani Link road, Jigani Hobli, Anekal
Taluk, Bengaluru Urban District. (GPSR: 12°47'06.8"N+77°39'04.4"E)
DS 3 | Sample collected from the drain opp. To Puma Lift, BIA Attibele Hobli, Bengaluru Urban District. (GPRS: 12°48'41 "N+77 41'10"E)
DS 4 | Sample collected from the drain located at the entrance of Kithaganahalli Lake, Bommasandra, Attibele Hobli, Anekal Taluk, Bengaluru Urban District. (GPRS:12
°48'36"N+77°41'5"E)
DS 5 | Drain water sample collected from open drain which lead towards yarandahalli Lake at opposite to Grave Yard, Yarandahalli Village, Jigani Hobli, Anekal Taluk,
Bengaluru Urban District. (GPSR: 12°48'36.6"N+77°40'01.7"E)
DS 6 | Lake water sample collected from Yarandahalli Lake at diverted drain point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°48'22.2"N+77

"40'09.1"E)

41




Annexure 7

Heavy Metal Analysis

‘ Sampling location Limit Test Method
SLNo Parametrs unit of L
30 | 31 32 (33| 34|35 (36|37 |38 | 39|40 |41 | 42 (43| 44 | 45 | 46 | 47 | 48 | 49 detectio Specification
1 Copper mg/L | BDL | 0.16 | BDL | BDL | BDL | BDL |BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | 0.67 | BDL | BDL | BDL | 0.13 0.1
2 Cadmium mg/L | BDL | BDL | BDL | BDL| BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL 0.1
3 Total Chromium mg/L | BDL | BDL | BDL | BDL | BDL | BDL {BDL| BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | 0.98 | BDL | BDL | BDL | BDL 0.1
4 Iron mg/L | 1.86 | 23.36 | 0.23 | BDL | 0.41 | 1.29 | BDL| 0.44 | 0.11 [ 0.16 | 0.23 | 0.17 | 0.11 | BDL | 0.21 | 18.85 | 0.95 | 1.16 | BDL | 7.3 0.1
5 Manganese mg/L | 0.12 | 0.64 | 0.21 |BDL| 0.16 | 0.11 {BDL| 0.22 { BDL | 0.2 | 0.2 | 0.2 | 0.23 | BDL | BDL | 1.08 | 0.33 | 0.23 | 0.28 | 0.58 0.1 APHA 3120-B
6 Nickel mg/L | BDL | BDL | BDL | BDL| BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | 0.2 BDL | BDL | BDL | 0.31 0.1 23rd edition
7 Lead mg/L | BDL | BDL | BDL | BDL | BDL | BDL {BDL| BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL 0.1
8 Zinc mg/L | BDL | 1.05 | BDL | 0.1 | BDL | 0.56 | BDL | BDL | BDL | 0.27 | 0.43 | 0.31 | BDL | BDL | BDL | 23.2 | BDL | 0.19 | BDL | 2.88 0.1
9 Arsenic mg/L | BDL | BDL | BDL | BDL| BDL | BDL |BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL 0.1
10 Cobalt mg/L | BDL | BDL | BDL | BDL | BDL | BDL {BDL| BDL | BDL | BDL | BDL | BDL | BDL | BDL | BDL | 0.18 | BDL | BDL | BDL | BDL 0.1
30 Lake water sample collected from Jigani Lake at Outlet near Sewage entry point from Jigani village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR:

12°47'16.6"N+77° 38'18.1"E)

31 Drain water sample collected which lead towards Hennagara Lake at opposite HCL Technologies Limited, Bommsandra- Jigani Link road, Jigani Hobli, Anekal Taluk,
Bengaluru Urban District. (GPSR: 12°47'06.8"N+77°39'04.4"E)

32 Lake water sample collected from Hennargara Lake at Outlet point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'09.2"N+77° 40'22.5"E)

33 Lake water sample collected from Hennargara Lake at Village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'00.9"N+77° 40'09.6"E)

34 Lake water sample collected from Mastenahalli Lake Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°47'27.7"N+77°39'46.4"E)

35 Lake water sample collected from Yarandahalli Lake at diverted drain point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°48'22.2"N+77
°40'09.1"E)

36 Borewell sample collected from Yarandahalli Village, Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR: 12°48'16.5"N+77°40'07.5"E)

37 Lake water sample collected from Kachanayakanahalli Lake (Kondareddy lake) at Outlet Point Jigani Hobli, Anekal Taluk, Bengaluru Urban District. (GPSR:
12°48'00.2"N+77 40'38.8"E)

38 Sample collected from the drain located at the entrance of Kithaganahalli Lake, Bommasandra, Attibele Hobli, Anekal Taluk, Bengaluru Urban District. (GPRS:12
°48'36"N+77 41'5"E)

39 Borewell water sample collected from the Borewell near the Bommasandra TMC STP of capacity 250 KLD (GPRS: 12°.48'59"N+77°41'17.5"E)

40 Lake water sample collected at the inlet of Chandapura Lake near PHC Chandapura lake Attibele Hobli Anekal Taluk Bengaluru Urban District
(GPRS:12°48'14"N+77 42'20"E)

41 Borewell water sample collected from the Borewell located adjacent TMC Chandapura compound wall (GPRS: 12°48'16"N+77°42'18"E)

42 Lake water sample collected from the outlet of Chandapura lake (Chalarakatte) (GPRS: 12°48'27"N+77 42'26"E)
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43 Borewell water sample collected from the Borewell located Heelalige Gunduthopu(GPRS: 12°48'32"N+77°42'42"E)

44 Lake water sample collected from the outlet of Heelalige lake, Sarjapura Hobli, Bengaluru (GPRS: 12°49'54"N+77 42'14"E)

45 Lake water sample collected from the Veerasandra lake outlet Opp. To Gopalan lake front apartment Veerasanda, Bengaluru (GPRS: 12°50'24"N+77 40'33"E)
46 Lake water sample collected from the Outlet of Hebbagodi lake near Hebbagodi Police station, Bengaluru (GPRS: 12.827939"N+77 .6818"E)

47 Drain samples opposite to Mankind-Sahas

48 lake sample Konarandae outlet-adjacent to rubber industry

49 drain samples inlet to Hargadde lake
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Annexure 8

GCMS Analysis
SL. | Compound Name M1220200 | M1220200 | M1220200 | M1220200 | M1220200 | M1220200 | M1220200 | M1220200 | M1220200 | M1220200
No 04-01 04-02 04-03 04-04 04-05 04-06 04-07 04-08 04-09 04-10
1 p-Cresol + + - - + - + + - -
2 Phenol, 2,4,5- + - - - - - + - - -
trimethyl
3 2,4-Di-tert- + - + - - + + - - -
butylphenol
4 B-D- + - - - - - - - - -
Fructopyranose,
2,3:4,5-bis-0-(1-
methylethylidene)
5 Dibutyl phthalate + - - - - - - - - _
6 Ralox 530 + - - - - - - - i -
7 Cyclohexanamine, - + - - + - + + - -
N-cyclohexyl-cyclic
octaatomic sulfur
8 Antioxidant 1076 - + - - - - - - R -
9 Phthalic acid, butyl - - + - - - + - - -
hexyl ester
10 | Lysergamide - - - + - - - - - -
11 | Tetradecane - - - - + - - - - -
12 | Trans-O-Dithiane- - - - - + - - - - -
4,5-diol
13 | Cyclohexanamine, - - - - + - - - - -
N-cyclohexyl-
14 | Indole + - - - - - - - R -
15 | Cyclic octaatomic - + - - - - - - - -
sulfur
17 | Phenol, 2,5-bis (1,1- | - - - - + - - R _ -
dimethylethyl)
18 | Pentatriacontane - - - - + - - - - -




19 | Phenol, 4-(1,1,3,3- - - + j _ _
tetramethylbutyl)
20 | 2- - - + ) ) -
Methyltetracosane
21 | Dibutyl phthalate - - + - - -
22 | n-Dodecyl - - - i _ i}
methacrylate
23 | Phenol, 2-methyl - - - _ _ _
24 | 2,4-Di- tert- - - - - - -
butylphenol
25 | Pthalic acid, butyl - - - _ N _
isohexyl ester
26 | p-Cresyl formate - - - _ N N
27 | Dibutyl phthalate - - - - - _
28 | alpha-Ethyl-alpha- - - - _ + N
methylbenzyl
29 | Phenol, 2,4-dichloro | - - - _ + _
30 | 2,4- - - - B +
Dihydroxybenzalde
hyde
31 | Fenoterol, N- - - - _ - +
trifluroacetyl-
0,0,0,0 tetrakis
(trimethylsilyl)
derivative
32 | Pentanediolic acid - - _ B
monoester
33 | Auramine - - - R R N

M122020004-01

Masthenahalli lake

M122020004-05

Chandapura lake inlet

M122020004-09

Opp to grave yard — at Hargadde

M122020004-02

Yarandahalli Outlet

M122020004-06

Veerasandra lake drain

M122020004-10

sample at Konnasandra lake point

M122020004-03

Heelalige Outlet

M122020004-07

Kithaganahalli Drain

M122020004-04

Heelalige Borewell water

M122020004-08

Sample near sahas
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Annexure 9

GLens Innovation Labs Pvt Ltd.

WARL ACCREDHTED AR 2ER RIEC 17RES - JOLY, LENTWED AS PFEN 50 5001 2305 & SO 45001 . 3518

TEST REPORT

Report No ¢ MIIO200804-00 Beport Bate i 09 Feh 2022
SAMPLE NOT DRAWN BY LADORATORY
Cuztomer Name ¢ M/S The Regional Director-KSPCR
Cristomer Address y Rirnataka Sate Pollofion Contral Raard Surjnper-562125
Sample Mame * Whiter
Sumple Description ¢ Wt Waler
Lample Mo r MI22020004:09
Sample Receivedon  « 0 07 Poli 2622
Sampla Condition t Fib fe fnakbyaia Test Started on T 0T Feh @03
Sample Cusntity 12 Litre Test Campleted on £ 09 P 2024
3 a Tesi Besults
SlNo | Test Name | Tesi Methad 4| Hesults Unigs
-1 Tulur fis 4 o L 0.0
2 | Tewschioretens - D INE/S0P 183 [ J_Q_ 2 ihiig
Phenals f i
3 Fher o 6.67 L PR
i _z_,+'m=mmm;1 | APHA' 23rd Bditinn 5530 28017 0 gL,
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methylbe eyl
Phaned, 24-dichloro =
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File :\GLENS LAB\DATA 2022\02-FEB\08-02-2022\Screening\MI2202000
0

D

. 4-09.D
Operator
Instrument : GC MS

Acquired : 08 Feb 2022 20:07 using AcqMethod scan.M
Sample Name: MI22020004-09

Misc Info

Abundance TIC: MI22020004-09.D\DATA.MS
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ime--
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Data Path :

Data File
Acg On
Operator
Sample
Misc

ALS vial

Search Libraries:

Library Search Report

D:\GLENS LAB\DATA 2022\02-FEB\08-02-2022\Screening\

. 10

: MI22020004-09.D
. 08

Feb 2022 20:07

: MI22020004-09

Sample Multiplier: 1

Unknown Spectrum: Apex
Integration Events: ChemStation Integrator - autointl.e

D:\MassHunter\Library\NIST17.L

Minimum Quality:

Pk# RT Area% Library/ID Ref# CAS#  Qual
1 6.018 1.91 D:\MassHunter\Library\NIST17.L
Benzenamine, 3,4-dimethyl- 10699 000095-64-7 72
.alpha.-Ethyl-.alpha.-methylbenzyl 26643 001565-75-9 72
alcohol
.alpha.-Ethyl-.alpha.-methylbenzyl 26651 001565-75-9 72
alcohol
2 7.378 98.09 D:\MassHunter\Library\NIST17.L
Phenol, 2,4-dichloro- 36581 000120-83-2 98
Phenol, 2,4-dichloro- 36577 000120-83-2 97
Phenol, 2,4-dichloro- 36576 000120-83-2 97

scan.M Wed Feb 09 11:07:05 2022
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Annexure 10
Aef. No Kumar Organic Fm-du-EE Limited

IMLGHRELHENRTS FOR I

o

Ref :- KOPL/AGM- Operation 2021-2249

Date ;
o

- )

The Environmental Officer SR
KSPCB Bangalore South (Region - )
Nisarga Bhavan, 11 Floor, Thimmaiah Road, 7% D Main Road
Bangalore — 79 (Unit I

Uear Si

Sub:- Submission of From -V for Fy = 2020-21 {Plot No -62)

With reference 1o the above subject herewith we are submitting the copies of environment
statement in Form- V' for facility situated at plot no - 62 ( Unit -1)
Kindly acknowledge the same.

Ihanking you,

For KUMAR ORGANIC PRODUCTS LIMITED

Authorizéd gnatory il
.r I . :
. '|1,'-E'JI 5
G. Veankatswaran |
Sr. GM (Operations) L | Ilailj' I

e

R

I i kal Taluk, Bangalara - 560 105. India
t Mo, B2, Hoad Mo, 3 & 5, Jganl Indusinal Area, Ane Kbty
o Fhone © 080 - 27825376, 27825106, 2TH26018 Fax : 080 - 27825439

E-maill : kop@Ekumararganic net | hitpiwww kumararganic.nel
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JIGANI UNIT
ENVIRONMENTAL STATEMENT FORM - V
(See rule 14)
Environmental Statement for the financial year ending with 315t March
PART-A

MName and address of the owner occupier M5, Kumar organie products limited
of the industry operation or process Plot No.62 , Road No-3 Jigani Industrial
Area. Anekal Taluk Bangalore-560105

Industry category Primary-(5TC Code) : Red.
Secondary- (STC Code)
Production category : Large
Year of establishment : 1991
Date of the last environmental statement : 2020
submitted

PART .B

Water and Raw Material Consumption:

i, Water consumption in KL/D : 98 KL

Process: 35
Cooling: 20
Domestic: 6
Boiler : 30
(Gardening T
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| Name of products_ Process water consumption per unit of products
During the previous During the current financial

[A] financial year year

Triclosan- 310 LIT/KG 305LIT/KG

Aldehyde C-16 0.95 LIT/KG 0.93 LIT/KG

Rose Oxide 00 LIT/KG 00 LIT/KG

00 LIT/KG
Allyl Caprote 9.0 LIT/KG

i.  Raw material consumption :

| Name of raw materials® Name of Consumption of raw material per unit of
Products Cutput
During the previous | During the
financial year current financial
year
1.21
1] 2.4 DICLORDPHENOL Triclosan 1.22
2] 2,5 DICLORO Nitro benzene 1.41 i
3] Sodium Hydrooxide 0.74 0.73
a 3 1.20
ron
5]Perchloroethylene 1.21 0949
6]5odium nitrate 1.00
7)sulphuric acid 5.85 1.28
f] HCL 0.49
1.30
9] Potassium hydroxide 0.50 0.09
10]Acetic acid 0.25
11]Hexang 010
0.26
| [B] | Aldehyde C-16

2
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1]Aceto Phenone
2)5odium

3)Ethyl Chloroacctate
4] IPA

Ic]

1] Citronellal
2]Methanal

3] Sodium Sulphite
4] Sulphuric acid

(]

1]AllM Alcohol

2] caproic acid

3] Toluene
4]50dium Carbonate

Rose Oxlde

Allyl Caprote

1.25
3.50
240
230

Nil
Nl
Nil
Nil

140

0.44

1.23
348
2.38
227

il
il
il
Nil

Nil
MNil

* Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.

PART-C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

Pollutants) Quantity of " Concentration of Percentage of
Pollutants Pollutants variation from
discharged discharged preseribed
{mass/day {mass/volume) standards with

Reasons.

(@) water 30.5 KL [Treated | As per norms 5% During membrane
in MEE and cleaning & stabilizing
ENYIRC and RO
Permeate water
reusing in our
facility |

3
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{b) Air As per norms 5% Lower side pump
described standard since
we have head of all
engineering controls

FART-I»

HAZARDOUS WASTES

(As specified under Hazardous Wastes (Management & Handling Rules, 1989),

HAZARDOUS
WASTE

TOTAL QUANTITY

Dwring previous financial vear

During the current Financial year

I From process

2 From Pollution
Control Facilities

1) Used Oil 105 Ltrs

2} Organic residue 119.45 MT

3)  Chemical Sludge formed
from waste water treatment

B2 00 MT

4)  Incineration Ash — Nil

1) Used oil Nil

2} Organic residue-81.16 M T

3} Chemical sludge formed from
waste water treatment —132.00
MT

4) Incineration ash - Nil
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FART.E

SOLID WASTES:
SOLID WASTES TOTAL QUANTITY
- Dwuring previous financial | During the current Financial
- yeur year
2] From pollution control NIL MIL{ as incinerator is in
Facility stopped condition
3] Quantity recycled or MNA NA
reutilized within limit
PART-F

Please specify the characteristics (in terms of concentration and quantum)
of hazardous as well as solid wastes and indicate disposal practice

adopted for both these categories of wastes.

The nature, quantity and disposal mode of hazardous solid wastes generated from the

plant is given in

Table-1
Sno | Description Quantity
Category Disposal Mode
MT/ | MT/y
Organic  residue | 0.22 | 8116
[28.1] Collected in specified wayd begs and
Sent KSPCB approved vendors
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[34.3]Chemical 036 | 132.00 |
Sludge From Waste Collected in Scientific way and begged &sent to
treatment KSPCB approved vendor,
Used oil -5, 1

Nil Nil NA
Disposal of | Nl il Reused in process and disposed to authorized
containers Recycler,

PART-G

Impact of the poliution control measures taken on conservation of natural resources and
consequently on the cost of production.

Zero discharge ETP plant is stabilized and having a capacity 1o treat 70 kid of effluent per
day with difficult effluent characteristics and water is being recyeled back to the process,
Cost of production reduced by Rs 15 per Kg due to this,

ATFD {Agitated Thin Film Drier) Installed in the plant to treat the MEE Reject.

Green belt / garden: Green belt of through out a boundary will be considered where
native plants will be grown the land will be covered with plantation and preen belt o
meel the statutory requirements,

We have installed solid fired boiler of 4 MT/Hr capacity and hot oil system of 6,00,000
Keal/Hr and the salient points were

4. Environment friendly

b, Resulting in a saving of around 400 MT of Fumnace oil per Annum

t. Less toxic emission due to less sulphur in Solid fuel
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FART.H

Additional measures/investment proposal for environmental protection
# New Zero discharge ETP plant with an investment of § crore is completed

-

New technology ATFD (Agitated Thin Film Drier) is installed and started in
MEE with an investment of Rz 50 Lakhs.

# Planted trees all round the plant

v

Adequate measures are adopted for collection, stornge and treatment of effluent
generated in the industry therefore pollution in the surrounding areas is not
anticipared.

Training provided to all to develop greater awareness about Environment and
safety,

We organized world environmental day through which we create lot of awareness
among the employees on the importance of protecting our environmental.,
Considering the current global and environmental issues,

New Enviro system installed for cffluent treatment 1o reduce environmental
pollution.

Considerable plantation in Safety and dump area

PART .1

MISCELLANEOD1IS:-

Any other particulars in respect of environmental protection and abatement of

pollution.

RUMAR ORGANIC PRODUCTS LTD IS ACTIVE MEMBER OF JIGANI
INDUSTRIAL AREA IN RESPECT OF ENVIRONMENTAL PROTECTION AND
ABATMENT OF POLLUTION IN AND AROUND JIGANI INDUSTRIAL AREA

L
N

Sr.GM {Operation)
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Stellence Pharmscience Pvt Lid
Annexure 11

{Safery, Healih & Environment)

ENVIRONMENTAL
AUDIT STATEMENT
FORM-V
2020 - 2021

STELLENCE PHARMSCIENCE PVT LTD

#456, Road No.-03 Jigani Industrial
Area, Anekal Taluk Bangalore-560105
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Stellence Pharmscience Pvt Lid

{Safely, Health & Environment)}

R

Ref No : SPPL/PCR/2020/26

23-09.2021

T,

The Environmental officer, (Bangalore South-I)
KSPCB. Second Floor, Nisarga Bhavan,

Thimaiah Main Rd, Tih « D » Main

3rd Stage, 2™ Block, Shivanagar,

Opp Pushpanjali Theater,

Basaveshwamapar, Bangalore — 560079

Respected Sir,

Sub : Subissions of Environmental Audit Statement Form-¥ for the Year 2020-2021.

We are here with submitting the Enivronmental Audit Staternent Form-V for the vear 2020-2021
This for vour kind information and record.

Thanking you.
Your faithfully
For Stellence Pharmscience Private Limited

Ny
UL 5
I

Authorized Signatory

(*c : HW Cell, *Parisars Bhavan® Church Street Bangalore.




Stellence Pharmscience Pvt Lid

(Safefy, Health & Environment )

ﬁ

il

Year of establishment

1992

Pl

OPERATION DURING THE PERIOD OF AUDIT

—
GENERAL INFORMATION
[ 1 ] a) Name of the Indusiry $TELLENCE PHARMSCIENCE (P) LTD
b) Address #4536, Road No. 03 Jipani Ind Area. Nigani
Anekal Taluk
_ Foarmnlieka =
| &) Contact Person Mr. Muruganandham
dy Phone 9] 8110 413800
e} Website www_stellencepharmscience com
! i} Ownership Private Limited Company
gl Products Manufactured Enclosed in Report (Page No. 7)
h) Consented Capacity Enclosed in Report {Page No. 7)

d) Mo, of Employees

a) Working days per year 301

by Working days per week & Dhays |
. ¢} Mo. of working shifts 3 |
N 82

a} Current Approvals

Factory License: MY B 8982
Pollution Contrel Board consent for

Water & Air,

by Water Consent

KSPCBHPUAW-302218

ch Air Consent

KSPCR/HPUAW-302218

dl Hazardous waste
authorization

FERWNC/SEOVH [ Reg. No 52868/ 2013-
14/H1034 dated 23.08.2013

GO0 OLbLLBLOLLOLLLLLLBOLEOLOLLG
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Stellence Pharmscience Pvt Lid

i Safety, Health & Environment)
e ——————— —

INTRODUCTION

1. PREFACE :

M/s, STELLENCE PHARMSCIENCE PRIVATE LIMITED is  company keenly involved in the business
of Active Pharmaceuticals Ingredients (API) and Chemicals. having manufacturing location in Bangalore. The
company identificd and bought Kamataka Chemsyn Limited (KCL), which was under rehabilitation with the
Burean of industrial Finance and Reconstruction (BIFR), Government of India. With infusion of capital in to the
campany, it has now been rehabilitated and restructured manufacturing facility located at Jigani, in south
Bangalorc

KCL has been rechristened as STELLENCE PHARMSCIENCE PYT LIMITED (SPPL). SPPL i5 expected to
be lead player in the manufacture of Contrast Media (CM} products in the years ahead, SPPL follows the eGMP
guidelines in its manufacturing pperations and has two small volume linishing lines- where we expect o
produce high value complex molecules cither as as advanced intermediate or an Active pharmaceutical

ingredient {APT). In addition the facility also has a large volume finishing area where we plan o produce &

range of CM products.

The resource pool of ideas that the group at Stellence, has s the result of a subtle amalgam of brilliant and

creative minds. Every individual working in the group is constantly involved in generating new ideas and

working towards making it a success,
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Stellence Pharmscience Pvt Lid

[Safery, Healih & Environmoent)

ENVIRONMENTAL AUDIT STATEMENT
2020 - 2021

FORM -¥

(SEE RULE 14)

Environmental Statement for the financial year ending the 31 March 2020.

PART - A
i) mame and address of the owner / occupler of the Industry in operation or process:
Wir. Muruganandham
Murnager
# 456, Road No.03 Jigani Ind area
Jigani Karnataka
i} Industry category primary - {STC) code, Secondary — (SIC code) = ¢ Medivm RED

i Production capacity: 72 MT/Annum

Ce 0 OG4LRLELVLLLBLLLOLGAGOL L
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Stellence Pharmscience Pvt Lid

(Safety, Health & Environment)

PRODUCTION CAPACITY

SL. PRODUCT

NO. { per annum}
ik Propyphenazone SSMT/Annum

i lopamidaol 06 MT/Annum
| 3. ];I'..r:ﬁ.illp]'iIIE.HC[ 03 MTY Annum
B 4-Methaxyl-5-Hydroxymethyl- 03 MT/ Annum

Imidazole

5, M. N-Dimethy lhexanamide 02 MT/! Annum

| 6. j Verapamil.HCI 03 MT/ Annum
Total 72 MT/ Annum

iv) Year of establishment: 1992
v) Date of the last environmental statement submitted:  Nil
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Stellence Pharmscience Pvt Lid

isalety, Health & Environment)

PART-B

Water and raw material consumption:

1 Water consumption in liters per day:

Boiler feed < 100
Process : 200
Domestic ;100
Coaling water ¢ 100
DM water process <100
TOTAL < 600 LPD
: - Process water consumption for product output in KL |
| Name of products § |
sl. | Process water Process water |
Mo. Consumption Previous ' Consumption Current
year | year
Not done 614
1. | PROPYPHEMNAZONE B
Not done .
| Not done
3, | ISOXSUPRINE.HCL _ Mot done |
| Mot done Not done
4, -i-METH’&’L-S]I‘r’DRﬂK‘l’LMET[-I?Ll
MIDAZOLE s
: EX AMAMI Mol done
. Elr-«l DIMETHYLH — |
= | Not done Mot done
& | VERAPAMIL.HC
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Stellence Pharmscience Pvt Lid

{Safetv, Health & Environment)

Raw material consumpftion

Consumption of raw materal
per unit of output
During the
Previous financial During the current

=l Mame of the product Mame of the Raw material Year financial year

| F’|1-:||_'.|-"I_"|-'1-|:.Ii|.:::'? parazalone | Mot done | 0,812

1
2 Ranie Mickel Wot dons 0.0046
j | Dimethyl sulphate Mot done 0 73R

Sodium Hydroxide Mot done 0,498

[sopropynal alcohol MNot done 043
= ' : S e ——— s =
Activabed carbon Mol done Ad

Propyphenazong




Stellence Pharmscience Pvt Lid

[Safeiy, Healih & Environment)

Pollution discharge to environment/unit of output (Parameter as & speeified

SLNg in the consent issued)
Pollutants Quantity of Concentration of | Percentage OF
‘ pollutants
E Pollutants variation
Walter in discharge from
Discharged
{mass/Volumc) preseribed
Preseribed | (mass/day)
Pollution parameters standards
limit with
FeEsOns
2. |
BOD 100 Under limit
Sent to CETE
i B 26.9
Suspended solids 200 Under limit
I
— ' 14118 '
Ths 21040 Under limit J

bUbbLLLLLLLLUELLLL LUTTTTUTTT R0
|
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stellence Pharmscience Pvt Lid

(Safety, Health & Environment)

Air
Quantity of Concentration of | Percentage of
Pollutants Pollutants in Variation from
Pallution parameters | Preseribed )
Discharged Discharges Prescribed
Standards
{mass/day) {mass/volume)
With reasons
Repairahle
Particulate 100mgNm? MNA NA Under limir
matter |
5 L
‘ 502 #0mg/m3 NA NA Under limit
| f Under limit
NOX B0mg/m3 NA NA Inder lim
|

68
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Stellence Pharmscience Pvt Lid

(Snfedy, Henlth & Envirecnment)
e —————————

PART D ; {Hazardous wasie)

{As specified under the Hazardous Wastes/Management and Handling Rules. 2008

SL.Na

Hazardous

Waste

Total Quantity

Total Quantity

1.

During the previpus financial Year

From process

During the current financial Yesar

Spent solvent - Ml
Spent catalyst - Nil

Used oil - Nl

Process Residue = Mil
Spent carbon - il

I (3] soaked cotton - Wil
Waste

01l Filters - Nil

Spent solvent

Spent catalyst
Used ol

Process Residue

| Spent carbon

(il soaked cotton
Waste

il Filters

- Nl

- Nil

- Nil

Wil

- Mil

- Nil

il

o bbbl LLLUUULLLLC US04 1- 00D
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i =afedv, Health & Eavirenment)

PART E: (Solid waste)

S1.No | Harzardous waste Tatal Quantity (Nos/Kgs) Total Quantity (MNos/kgs)

F Stellence Pharmscience Pvt Lid
N
h
hy

During the previous Financial During the current financia
Vear ity

-

e

-
I
[

o
1] | Discarded containers W

e

y 02 | Polythene bags MIL w1l

-_— e
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Stellence Pharmscience Pvt Lid

{Snfety, Health & Environment)

ﬁ

PART- s

Impact of the pollution abatement measures taken on conservation of natural resources and on the cost

of production

No natural resources are extracted at the premises for the production and no destruction is donc 10 Lhe
natural resources. Company has developed & maintained lush green belt around the boundary & also
maintained a good garden inside the premises on the available open area.

PART-H

.-'-.LII-.IIH:ImLI measures [ investment proposed for environmental protection including abatement of
pallution, prevention of pollution

| Environmental awareness training programs are awarded to minimize wasiage and consumption of

all resources and imparting knowledge on green chemistry.

2 Very good greenery is maintained

1 The effluent analysis and air emission checks are carried out and submitted to the board as per the

cansent conditions and they are within the limits,

4 Proposal for Zero discharge ETP and rain water harvesting proposal is initiated
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Stellence Pharmscience Pvt Lid

(=alefy, Health & Environment)

PART-1
Any other particulars for improvising the guality of the environment
Fhe Premises is kept always clean and tidy.

Plantation done for greenery
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Stellence Pharmscience Pvt Ltd

(Safety, Health & Ewvironment)
e ———

ANNEXURE -1
Air Pollution Source and Its details
I'he details of all the air pollution sources are as under presented in table

[ 51 | Spuree ol 1 Type of [ Sulfur . Consumption 'I'_'hiITIII;_\ hetght (In Mis) & |
{1} air pollution fuel | content fes ST rT— __| Air  pollution  control
Lirihr in | Kg/hr in case | system provided /proposcd
case of lguid | of agro based
_ = Muct fucl = Y |
S - S 3 4 5 6 | T
o : . |
I | 200KV A HS[ <0.05% 27T | - Chimney of height 3.0 mis
toos : 2 [
"" ahove Roof Level
[
[
2 GO0 KW % . o = _
3 A I HED T0.05% 41k R I mirs above Roof level
Mios
3 al. Boilers [ Tt ] [——— . el ] Dust Collector with 35 mils
|.4 Ton - briquette Chimney above Ground
| Nos | Level
b) 2 lon HS5LW <05 % |00 R Common Chimney of 35
| Mos L[ miz ahove Ground Level
g] 4 Tons | FOU LDO | awemeer—— Mot being s Comman Chimney of
I Mos | used 35mts above Ground Level
} |t Lac K cal HSD <0.05% l6kg/Hr | -==m e Common Chimney of 35
Thermig mits ahove Ground Level
Fluld |
5 Scrubber fop | s—ssse=s e | mmmmm— i i Chimney height of about 13
Process Section | m above Ground level
of Bize 400m
Diie x 6.95 m
| height
|
- | | e
e ——
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Annexure 12

HiKAL

S AR -"II-":-f‘"{I

Coer tifhed

Ref No: HL/ENY/2021-22/32

To
26 Sep 2021
Member Secretary
Kamataka State Pollution Control Board,
Hazardous Waste Cell, Parisara bhavan, 4® floor,
#49. Church street,
Bangalore - 560 001

Dear Sir.

Subject . Submission of Environmental Statement in Form-V by M/s Hikal Ltd.
§2/A, KIADB Industrial area, Jigani, Anekal , Bangalore-560103

Please find enclosed herewith the Environmental Statement details for the year of

2020 -2021. Kindly acknowledge the receipt of the same

Thanking vou,

Yours faithfully,

i
mﬁ.}p T’] The Environmental Officer,
K.arnataka State Pollution Control Board,
13.':1 Regional Office (South}-Anekal .
"Misarga Bhavan”, Thimmaiah Main Road —
III,!-'l-’ 7th ‘[ Main, 3rd Stage, 2nd Block. Shivanagar, Basaveshwaranagar,
{H-,Lg Bangalore - 360 079

Hikeal Ltd. 0 E? W U-%M L .:ﬁ' o WY

Eactary Upat k BZI& MIAOH Ind! Ares. higani Anekal Taluk, Bangslare - G507 dia. Tel. 91 -50-338E o0 -95-8N0-2N00 Far «3%-80-F782 537E

Adrmin, OfficecCeear Easoarn Chamiers, Bih Fiocr, Sactor 11, CBO Bedapurn Mt Murmbe - 400 614, India Tel | +51- 225057 S0 Fax =5 32-275T 43T7
Fogd. Office 717, Maker Charmiber - 5 Mariman Paint, Mumbal - 500 021 india. Tal - =81-23-%506 THO0, 00 335620 1601 Fax - +31-12- 22055911

wewiwi hikalcorn  infofilkal oo Sk L25200MHISRAPRTCOSA025
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frommental Statemant: §

ENVIRONMENT STATEMENT

IN FORM -V

M/s HIKAL LTD.

NO - 82/A, KIADB
JIGANI INDUSTRIAL ARFA.,
ANEKAL TALUK
BANGALORE - 560 105

SEPTEMBER — 2021
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Eovironmantal Stacdsarnd: FGEN-%

FORM Vv

{See rule 14)

ENVIRONMENTAL STATEMENT FOR THE FINANCIAL YEAR ENDING THE
315" MARCH 2021

PART A

(i) Name and address of the owner/occupier
Of the industry operation or process

{ii) Industry category primary-(STC Code)

: Mr. SAMEER HIREMATH
M/, HIKAL LTD,
NO - BUA, KIADB,
JIGAN] IND AREA
ANEKAL TALUK
BANGALORE- 560108,

Secondary-{STC Code) : RED- LARGE
(11} Production capacity-units [consented )
Sleo | Name of the Products Total{ Tons/Annum)
I GABAPENTIN 2000
2 BUPROPION HCL 75
3 CINNARIZENE - 20 ==
4 | ONDANSETRON HCL ]
5 | ACEBUTALOL Ci= 15 ]
6 P-BENZYLOXY ANILINE HCL 40
7 ONDANSETRON AP |
L OXYPENTIFILLINE = 75 ]
9 | TRIPROLIDINE HCL 3
10 | GEMFIBROZIL 180 =
1 | DECOQUINATE 375
12 | LEVETRACETAM 0
13 VERAPAMIL 20
14 | VALPROIC ACID S0 2
15 | SODIUM VALAPROATE 50
16 DI-VALPROEX SODIUM 20
17 [ MAGNESIUM VALPROATE 10 =]
18 | TOPIRAMATE 20
19 | TERTIARY LUCINE I
20 FLUNARAZINE 2
21 | VENLAFLAXINE HCL 40
22 | NEQTAME & 50 1
23 | PIRACETAM = 430 i

2|




Environmestal Statemant: FORE-S

24 ETIRACETAM FRESH 00
25 | ETIRACETAM RACEMIC 150
26 TPCA HCL 11
Fir) ChMDT i}
8 TRI-FFLUROMETHYL CINNAMIC ACID 10
29 MEMAMNTINE HCI 1
30 PIPERAZINENITRD HCI 50
EL SEVELAMER CARBONATE 100
32 COLESEVALAM HYDROCHLORIDE | 00
|33 | PREGABLIN 100
34 SITAGLIPTIN I
35 VILDAGLIPTIN [0
3h LACOSAMIDE 20
37 VALOCYCLOVIR HYDROCHLORIDE 50
38 | OLMESARTAN ) 10
3% | DONEPEZIL HYDROCHLORIDE DIHYDRATE 2
40 | QUETIAPINE FUMURATE 400
41 PRASUGREL (TPPO) [
42 BUTRAPHANOL 0.3
43 [ METHIMAZOLE 5
44 FAVIFIRAVIR Al
45 APIXABAN 0.3
Products Manufactured:
| 8l no PRODUCTS OTY MANUFACTURED IN TPA
[ GABAPENTIN ; T49.6
2 BURPROPION HCL 361
3 CINNARIZINE 4.08
4 OMNDANSETROM HCL 1
5 ONDANSETROMN API .5
i OXYPEMTIFYLLINE 5
7 TRIPOLIDINE - HCL 0.4
8 GEMFIBROZIL I 24.7
9 DECOQUINATE 102.7
] FLUMARAZINE .
11| PIRACETAM 394
[2 | ETIRACETAM FRESH 459
13 ETIRACETAM RACEMIC 45
4 | PREGABLIN _ 10.7
| ] QUETIAPIMNE FUMURATE 1.2
Total Tonnage 1187.78
(iv)Year of establishment : OCTOBER-2002
(v} Date of the last environmental statement ' SEPTEMBER-2020
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Envirarnental STarement; FOAH-"

PART B
Water and Raw Material Consumption:
(1) Water consum ption m*/d
Process : 853 m3Md
Boiler & Cooling  : 246.5 m3/d
Domestic : 21,1 m3id
Process water :nm'unptinn per unit of product
output
Sk.no Name of products During the current | During the current
financial vear financial year
2019-20 2020-21
I GABAPENTIN 3.3 59
2 | BUPROPION HCL 6.5 6.5 ]
3 ONDANSETRON HCL 6l1.3 61.3
4 ONDANSETRON API 41.5 41.5
3 | OXYPENTIFYLLINE = =
6 | TRIPROLIDINE HCL 825 825
7 | GEMFIBROZIL 24.6 4.6 =
8 DECOQUINATE 0006 (.00
9 | FLUNARAZINE = 14.6 ]
10 | PIRACETAM - 0.85
11 | ETIRACETAM FRESH 0.85
12 | ETIRACETAM RACEMIC | - -
13 | PREGABLIN | — = 13.43
14| QUETIAPINE FUMURATE | - 1150 B
15 CINMARIZINE — 169

4|
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Emviromnentdl SEatsment: FOREM-5

(2.) Raw material consumption:

{a) Gabapentin:

Consumption of raw material per unit
Naméofthe Raw | Nameof ihe During the current | During the current
materials Products financial year financial vear
2019-20 2020-21
Lactum i 1.7 1.7
Toluene B 4.0 4.0 il
Acetone 417 47
| Noah flakes 1.2 i2
Methanol 39 in
IPA GABARRBITIN 54 54
Sod. carbonate 0.2 02
HC1-30% 20 20
Carbon 0,003 0,003
Hyflosupercel 0.009 0,009
(b) Bupropion HCI:
! Consumption of raw material per unit
Name of the Raw Name of the During the current | During the current
materials Produocts financial vear financial vear
2019-20 2020-21
Bupropion-| 1.3 1.3
TBA 2.0 2.0
Acetone 0.4 0.4
NaoH flakes 0.2 0.2
Methanol BUPROPION 4.2 22
IPA HCL 2.3 23
HCI-30% .1 1.1
' Hyflosupercel 0.01 001 ]
Carbon (.04 04
Toluene . 23 2.3
ic) Ondansetron HCI: = N
I  Consumption of raw material per unit
Name of the Raw Name of the During the current | During the corrent
materials Products financial year financial vear
_ 2019-20 2020-21
ONDT-6 25 2.5
2-Methyl 25 25
Immediazole -
IPA 14.7 14.7
HCI30% ﬂ”{ﬁﬁiim = 76 76
Na(OH flakes =] 2.7 27
CHCL3 14,2 14.2
Carbon .2 0.2 .
| Hyflosupercel 8.3 0.3
51
Sl




Envircmaental Sratsment: FOEN-G
(d} Ondansetron API:
Consumption of raw material per timit
Name of the Raw Name of the During the | l]u';ing melﬂ rrent
current nancial yvear
i Froducts financial vear 2020-21 '
. 2019-20
Lolln | ONDANSETRON | - : L
TEA AP (L6 0.6
IPA 1.2 1.2
Methanol | 16.6 16.6
{€) Oxypentifylline: .
| Consumption of raw material per unit
Name of the Raw Name of the | During the current During the current
materials Products financial vear financial year
20019-20 2020-21
Dimethyl Formamide 2.3 4.3 —
Theobromine 0.8 0.8
Potassium carbonate |.B : 1.8
Chlorobromo propane OXYPENTIF 1.2 |2
Methanol YLLINE 1.6 K
IPA uanl i 1.6 1.6 |
Carbon 0.04 (.04
| Methyl acetoacetate 0.9 0.9
HCI 0.3 , 0.3
(f) Gemfibrozil:
Consumption of raw material per unit |
Name of the Raw Name of the PNring the VRt Canfrent
terial Piidcs current financial year
- financial year 2020-21
_ 2019-20
Cem- {intermediate) 1.4 1.4
Methanol 7.6 76
MNa(H 0.6 0.6
30% HCI 11 .1
Carbon GEMFIBROZIL 0l 0.1
| Hyflosupercel 0.03 0.03
Toluene [ 0.6
Isobutanol 21 | 21
ﬁ |
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Enviranmental Statement: FPORM-Z
{z) Decoquinate:
___Consumption of raw material per unit
MName of the Raw Name of the During the current | During the current
materials Products financial vear financial vear
2019-20 2020-21
Deco stage-4 1.1 1.1
Toluene 0.9 0.9 ]
Methanol 1.6 26
Pdicatalyst DECOQUINATE | 0.003 0.003
 Hydrogen gas 0.02 0.02
EMME , 0.4 0.4
Diphyl | 3.1 3.1
(h) Triprolidine HCI:
_Consumption of raw material per anit
MName of the Raw Name of the During the current | During the current |
materials Products financial vear financial year
2019-20 2020-21
TRI-3{intermediate) | 1.1 L1
H:S0. i 33 53
Formic Acid ; 0.3 0.3
NaOH flakes I 5.6 5.6
NaCl 0.3 S
Oualicacid | TRIPROLIDINE 0.4 0.4
Accione HCL 17.3 17.3
Toluens 20 2.9
Carbon (.1 1
Hyflosupercel 0.04 (.04
Ag.Ammonia 24 24
Ethyl acetate 3.7 3.7
| HClin IPA 0.8 0.8
7|
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Emvicedoental Statemsnbtr FORM-A

(i} Flunaruzinge

Consumption of raw material
per unit
Name of the Baw tinteriibs Name of the During the During the
Products current corrent
financial
vear financial year
2019-20 2020-21
4.4 di fluoro benzophenone N I
piperazine E—
Cinamic alcohol = .65
| Sodium Borohydride 0,08
Triethyl amine ( TEA ) -5 0.65
Methanol = B.15
Activated carbon 0.06
Huflo Supercel | FLUNARAZINE - 0.06
HCL In IPA — |.OE5
Toluene - L2
Piperazine Anhydrous - 2
| IPA - 9.3
(HCL = 2
Catalyst-B - ___ b.po3s
Catalyst-A - 0.04
Caustic Soda = D.45
(J}Etiracetanm
Consumption of raw material per unii
Name of the Raw Name of the !
sinterials Prodnels During the current | During the current
fimancial year financial year
2009-20 2020-11
| Ethyl 2- pyrrolidone N -
acetate (PAE) 127
Methanol ETIRACETAM 0.68
Ammaonka 0.29
RO water L 0.85
Il Ty
i S |




Envirantantal Statement:

FORH-3

(k) Pregablin
. Consumption of raw material per unit
| _
Name of the Raw materials Nivie uf fhie
Products | During the current During the
financial year current fimancial
2019-20 year 2020-21
5 Ester 1.54
KOH . 0.70 |
Methanol = 0.1
Ranev Nickle Catalvst _ 0.23
Activated carbon ~ 0.02
Acetic Acid — 0.91
H}'ﬂnsupcrﬁ:l PHF—-GA BLIN - 0,03
| Hydrogen gas cylinders (42
i 0,00
IPA B i 4.57
Water for Cleaning =
gquipments 5.71
Scrubber water make up | = 143 ]
(I Etirncetam Fresh
Consumption of raw material per unit
|
Name of the Raw Name of the During the current i During tt“
materials Products financial vear 2019- i
30 financial year
2020-21
“Ethyl 2 (2)-Pymrolidone =
butarate (2PBE} 1.54
Methanol ETIRACETAM - 1.94
Sodium Methoxide B i ____bm
Ammonia === _oag
(m} Etiracetam Racemic
WRAL
by {""‘!"} g
» =4
o =
- o
ALORE




Enwironnental Gtatenent:; POHEE-35
Consumption of raw material per
umnit
Name of the Raw Name of the During the Dt ik
materials Products eurrent HITaG the
Nanuital vear carrent financial
319-20 vear 2020-21
Etiracetam -L060 =% 1.36
Methanol | ETIRACETAM RACEMIC e 7,45
Sodium Methoxide .' = 0.0z

!n_l Quetaping Fumarate

Consumption of raw material per unit

Nt o ihe Saa Name of the During the During the
materials Froducts current financial = current financial
year 2019-20 vear 2020-21
QTP-2 _ 0.81
N.N Dimethyl aniline = 0.26 i
Phasphorus oxy chloride =
{(POCL3) D&%
Toluene i B.97
MNaHC03 = 0.01
MaC’l e 1.21
Water =— 14.68
I-'i[.;l-r:l?':jgl: anhydrous oy 108
1PA HCI _ 068
B Acelong _ 1.26
Sodium Sulphate || 0.08
Hylow = 0.04
QrPaVHCT(TT- | QUETAPINE =
piperazinyl-
dibenzo(b,f)(1,4)
thizzepine hydrochloride) 1.00
2-(chloroethoxy) ethanol . 0.49
Sodium carbonate _ 0.64
Sodium Hydroxide — 0.16
Sodium iodide = 0.01
N-Methy|-2-pyrrolidone = 0.46
Toluene P 2.57
Fumaric acid == 0,18
Hyflow e 0.01
Activated charcoal . 0.02
Methanol - 7.83

1




Emvirommantal Bratamantr TORH-3

Water for cleaning i
equipments 4.29
| Scrubber water make up o 715
(0) Cinnarizine
Consamption of raw material per unit
Name of the Raw Name of the |
materials Products During the
current financial r]]llt‘i::li: the i:l;ﬂ;rll
vear 2019-20 inancial vear 2020-21
Benzydrol — 0.94
Piperzine Anhvdrous | g 2.14
| Triethyl Amine = 0.48
Catalyst - E <l 0.01
Catalvst B ] = 0.02
Toluens [ = 10,35
Hyflo CINNARIZINE e 0.05
Caustic soda iz 1.28
Carbon T 0.07
Methanol o 1.79
MEK g 319
HC1 5.73
Cinnamic Acid == 0.54
PART C
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Efvicommantal  Statement:

EOR-5

Pollution discharged to environment/unit of output.

i 1) Pollution 'ﬁ[}' of pollutants Concentration of percentage of variation
Discharged pollutants in discharges  from prescribed stand-
(Mass'day) {mass/volume) ards with reason
{a) Water:
COD: 0.79 kg/day 39,7 mg/liter Nil
BOD: 0.12 kg/day 6.2 mg/liter Mil
TSS: 0.25 kg/day 12.4mg/liter Mil
by Air
Acid misi & 502
Process stack-1  0.06 & 0.07 kg/day 48 & 1.9 mg™Nm3 Mil
Process stack-2 (.06 & 0.07 kg/iday 135 & 1.6 mg/Nm3 Mil
Process stack-3 (.04 & 0.07 kg/day .12 & 1.9 mg/Nm3 Wil
Process stack-4 (.05 & 0.08 kg/day 131 & 1.9 mg/Nm3 il
Process stack-5  0.04 & 0.07 kg/day .17 & 2.0 mgNm3 Nil
Process stack-6  0.05 & 0.08 kg/day |.38 & 2.0 mg/Nm3 Nil
Process stack-7 0,06 & 0.07 kg/day 1.37 & 1.7 mg/Nm3 Nil
S02
Boiler-1 6.62 ke/dav 35.2 mg/Nm3 Mil
Boilet TFH-2 167 ka/dav 48 mg/Nm3 Mil
Cogen Boiler 124.68 kg/day 133.2 mg/Nm3 Nil
DG-1 (2T5KV) 0,04 kgiday | 7.90 mg/Nm3 Nil
DG-2 (750KV)  0.21 keg/day 21.40 mg™Nm3 il
DG-3 (1500KY)Y 00,45 kg/day 2510 mg/Nm3 Nil
Particalate matter
Cogen Boiler 53.42 kg/day 57.07 mg/Nm3 Wil

NOTE: AAQM monitoring, Noise, Stack & water monitoring compilation details has

been attached:

12]
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Enwl rafmanital SCatesmiiy FORM-5

STP Treated Water Analysis Report for the vear from  April-2020 to March-2021
Parameters pH BOD | TSSin CODin | Ammonical | Total
inmgl | mgl mg/l nitrogen | Nitroge
I N | o mg/] n mg/l
KSPCB 6585 20 20 S0 5 10
Limit=
~ Apr-20 21 | 36 6 398 29 4.2
May-20 | 1.7 6.9 16 313 38 82
Jun-20 T4 72 ] 34 47 79
Jul-20 75 69 | 14 178 425 65 |
A | 78 | 6 | 1 | We | 37 [ o
Sep20 | 78 2 | 1 246 41 ih
Oct-20 7.25 54 | 16 444 39 ER |
Nov-20 16 57 | 12 47 37 92 |
Dec-20 73 54 10 476 185 g
Jan-21 11 78 14 191 32 82
T Feb-2l | 74 %1 16 3311 45 o8
Mar-21 83 74 | 9 41.2 39 89
STP Treated Water Analysis report
Bl
g0
an
il
il
1] I .
o Il ) DMk ﬂll Ellli il EJ i |Jl|| £ll1| IIIIrl II !
HApr-20 May-20 Jon-B0  Jid-20  Bup-10 Fap-2D Cit-20 Mons20 Dec-30 Fen-21 Feb-3) Mar-J1
upH w BOD in mEn & TS5 in mgl
OO0 mgfl B Ammanica simagen mg) = Tetal Nregan mgl

137 P e
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Emrircamental STatEmREnT:

FOF-3

Treated Water (RO permeate) Analysis Report From Apr-2020 TO Mar-2021

Parameters pH COD inmg1 |  BOD in mg/ TDS inmgl |
Iate Hesults = — i
Apr-20 6.6 175.1 & 212 ;
I May20 &6 164.6 72 218 :
Jun-20 &8 56.4 93 162
Jul-20 65 122 8 54 |68
T Aug20 6.3 386 16 152
Sep-20 7 328 13 190
Oigt=20 B8 k) 16 |92
Nov-20 63 862 6.3 154
Dec-20 685 | 1031 6.9 170
| Jan-21 6.3 ~ 188.2 95 304
| Feb 65 | 1512 289 16 |
| Mee21 68 | 2227 26.2 138 .
] Average 663 i 115 3.6 185
Treated water COD report
250
200
150
e n]
5
Q
Apr-20 May-20 Jun-20  Jul-dl Ao SepdD Dot-X Nowdd Decc®d jandi Feb31 Mar-23

4| Page
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Ernvironmenital Goatement: PORE-3

Treated \Water BOD report

Anr-20 Mag-2F m-JU 0 RiED Bupald Sep-AD Oo-iD Mew-d0 Dedc-H lan-21

Fel-21  Miap-X1

Treated Water TDS report

3
304
i
F
15
10

Apr-20 May-200 Jun-20 b0 Aug- 2D Sep-20 Oct-D0 Now-20 Dec-20 Jam-2l

Fab-3% Mar-Z1l

15| o e
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Erfsl panmenital SCatemsnts: FORA-5S

|
| AAQM Location Near APl-4 area
|
I -
MONTH Phls PM.s NO, o
Ape-20 503 13.2 165 5.1
May-20 46,3 121 I1.6 a8
Jun-20 442 135 131 8
Jul-20 432 B 0.4 52
Aug-20 | 4113 124 o5 53
Sep-20 CE 14 87 Y
Ot-20 | 453 133 9.5 ; 5.5
Nav-20 476 147 TEN T
L Dhec-20 45.5 16 13.2 58
{ Jan-21 435 142 118 5.2
Feb-21 a5 16.3 118 &4
| har-21 47.6 148 13 H.S
Near API-4 area
L]
50 W
i
L)
10
a : . * : % _-_.‘_.___. - -r - _._lj
P D R > z ——
J
Apr-20  May-dll den-20 3D AN Sep-M Oel20 NowedD Dec-® 0 lame2i  FebeX Mar-dd
== lpar AP0 ares PRLO agim3) e Py Sl L area PRALS [pgdmd)
sl Bl ar AFT-4 area S0 (ggrmd] sl Pt AP drma S0 [pnime3|
15|Page
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Ervironmental Statement: FOPM-B

AADM Location Mear Security main gate ares
MONTH PM g3y | OV [Hu: (pg/m3) | SOx (ng/m3)
C Ape20 613 22 | 206 119
May-20 617 M1 | 1gs 132
Jun-20 652 2 | 167 o
Jul-20 61.9 208 T 10 6
Aug-20 589 24 | 197 115
Sep-20 &y | B Y 93
Oct-20 | 609 BEET | 158 T
Now-20 623 232 | 174 6.5
Dec-20 85.3 21.8 193 i
Jan-21 B0.3 U6 - - 11.4
= i 658 By | 4 | 98
lar-21 7.9 253 _:__ 215 11.2

Near Security main gate area

BO
m
——

& .__—l-.—'—-—l—_-____*____‘— —— - ___l_|-...-_'___|-|-l-_'_'-.I
50

Ail

0

m e e —t

il = - -

14 — e e R el — i)

il
Aprdd May20 hn-20 kN Auped0 Sep-d O3 Mov-2l Dec-20 el Feb-21 Wardi

sl WA SEe LBy Tin gate-arca PVILD (apfmik
e M SEuniy mimin gate ares PRALS {agimt]

i Mg Safuirity miain gate ares MNOW |upfmi|

il iy Sz arily Al gt ares 300 {agfind

l Mear ETF Garden area J
171 Pa e
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Epnvironmental Gtatemsnt: PORM-5

PM2.5
MONTH PMis (pg/m3) (pg/m3) NOx (pg'm3) | SOx (pg/md)
Apr-20 534 162 B3
May-20 = !Ltf 2 153 13e | 36
Jun-20 $16 193 LY I @9
Jul-20 503 176 162 73
A - 20 482 151 139 [ B
Sep-20 51.2 174 153 7
Ohet-200 496 156 16.2 ; f4 |
Nov-20 537 7.1 13 ’ 7% |
- Dec-20 55 18.6 17.4 83 !
Jan-21 SL.7 16.4 18.5 9.1 |
Feb-21 54.8 183 .2 11.3
| Mar-21 B0.3 20 4 {142
Near ETP Garden area
1]
60
- M/
a0
n
=4 W
10 ———— ___..._--—*-""'_ﬂ_'
» i = i ————
i
Ape-20 Mayd0 b0 bl Augel0 5ep-X Del-2) Nov-ID o Dec-20  laadl Febe @l Mar2i
i fpar [TF Garden ared PRI |pgfmdl i Ml ETF Guinilen atea PRVELS [upfm3)
i Pt ETP Gaarden area Mls gm0 sl WA ETP Garthen area 50 [ppfma]
131 Page
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Ermriconmantal Statement:

FCR3E-1

MNoise level monitoring dats at different places in the plant

Menr |
Hailer Process area ETP
VO Limit | sarrounding | e (AP -4 surrounding
Locntion el oo ll'ﬂm RER) i
Y 4 diFA) AB(A) | dii{A) | _dlllf;i_l_
Apr-20 | T5B{A) 6.5 617 5198 576
May-20 | 754B{A) 58 618 572 60.1
Jun-20 | 75dB{A) 56,6 632 55 578
Jul-20 | 73dB{A) 542 622 53.2 561
Aug-20 | T5dB(A) &5 618 3719 i 533
Sep-20 | T5dB(A) 6.5 646 592 545
Oct-20 | 75dB(A) 1I = &3 5.4 59.4
Nov-20 | T5dB(A) I‘ 556 615 87 . 589
Dec-20  75dBIA) |
o i 517 53.9 50.7 52.4
Jan-21  73dBi{A)
gLt 56.9 | 7.1 ; 59.3
Feb-21 | T5dB(A) l i
595 62.4 54.5 56.4
Mar-21 | 75dB{A) ;
| 58 62.8 | 572 60.1
Moise Level monitroing data at different places
B

L —————————— e ——_

Alp

20

fpr-20 May-20 im0

e O SLITTOUN DN A

s FppCELs ahea (A5 hlock)

Eal- Ml

e blpar Sy Ban Gate ama

dug- ) Sep- Oct-d0 NowRE  Oec-i0

s [T Sumiumdirig, oies

lam 4 |

Feb-d1 Mardl

19| Page
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Envircoomental Statmmeptr PORM-5

-3

Stack Emission (SO2 in Mg/Nm3) monitoring
Data

o I‘ o II_..- I\.-i I--- [|_.- .\q I|-.- II - lI.-.. ancen Wees I'---

Apr-d) May-d0 a3 k0 Aug-30  Sep-30 Oct-30 Mow-20 Dec-20 lan-El Feb-21 Mar-21
w14 Ton Kgthr e300 Kghe ®OGITH = DG 750 @06 1500
Cogen baliar By & EWVA LA EVA
Hat ol COeCE 303
a0
Stack emission | S0k in me/MNmd) monitoring dais
April 2020 - March 2021
| |
. | 6300 Kg'hr
Month | 4 TPHCogen | Boiler & pG21s | pgrs | DOLWY |
Location boiler Hot oil KVA KVA . ;
A0 CODE 303
1 - |
| Apr2e 2063 486 185 | 237 251 |
May-20 1959 5417 173 231 271 ;
Jun-20 184 5 545 44 191 253 1.9 :
Jul-20 174 6 5123 | 225 77 30
Ang-20 168 4 40347 | 203 25 4 %5
Sep-20 6.3 44 12 | 195 | 202 254 !
Ori-20 144.1 302 | 174 | 19 227 '
Nov-20 138 6 | | 154 176 206
Dec-20 ez 42 | 186 | 203 25 |
Jam-21 278 281 | 135 16.7 195 |
Feb-21 632 55.1 | 149 l 185 253 |
- T g 1 . |
Mar-21 1159 | e | ura | ez 271 ;
Iﬂ P age
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Envircrmental Stateoenbc FORM-5

R

5.3p
.00
1.50
200 L8
L350
L0d
(.50
(ERE

Stiach - 01

Process Satcks Emission monitroing report

yx i5
1405 14
1.0 L8
L&T
I | I I

Stack -5

LB
164 I
o

Seach -

Stpch - 03 Stack - 04
W Acid Mist =502
[ mE/MNm3)

(mg/m3 |

Stack - O

PNy s

Ebmch - 07

Acid Mist 30
‘ Nm3) .48 135 112 .31 1.17 1.38 g}
S
0 | & L9 1.9 20 20 1.7
(mgmd) b 1
A Page
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Ervironmental -Stacement: POEM-S

PART D

HAFARIDMNM S WASTES
{As specified ander Hazardous Wastes { Management and Handling) Rules, 1959

() From Process:

. Total Quantity
Cat. During the current | During the current
b u-q';rl'pﬁ
ol e |, financial vear financial year
— 209200 H20-21
| Used oil 51 1.05 MT S
Ol soaked cotton | i
2 X 3. d75)
waste, & oil filters * 0175 MT Wit
Sludge & filters =3 _
3 -:uniami@t”p:l Hif]‘]_g!!__ _.1 3 0.2 MT ﬂ.IE‘IT B
Spent carbon & Hyflow | .
i 4 | mixture, & carbon soot. 283 T1A9MT T1.915 MT
spent solvent from s
3 Srocess 286 2325 MT 240 M
Distillation residue
il from contaminated 36.4 191.99 MT 33T MT
| organic solvent
7 E-waste e 220 Kgs 1370 Kgs
{b)From pollution Control facilities:
_ Total Quantity |
) Cat. no. | During the current | During the current
SLno | Description of waste faancial yeir | @ bl yar
20019-20 2020-21
Chemical sludge from - .
it 3326 28}
1 B O 353 o 13326 M1 14 28 MT
Evaporation - =
2  residues(MEE Salt} ar3i ! [255.05 MT . ﬂﬂﬁ,? M1
21Pnie
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Ernrl ponissptal Stdtement: POPEM-5

PART E
Solid waste
(a) From process:
{ '"'l-'niiul_ll)uanﬁh B
L ‘Cat.no.  During the current | During the current
&, Descrip f 2
- cpimtoc financial year financial vear
{ 2019-20 2020-21
I Spent carbon &
. Hytlow
| | FRTPREE s 283 TIA9MT TLOISMT
, soot. .
; Briguetie Boiler Ash . 84,6 MT 1029
| _ e
i by From pollution Control facilities:
Total Quantity (MT)
Catno. | |
Sno | Description of waste During the current  During the current
financinl year finuncial year
e 2019-20 | 2020-21
Chemical sludge from i y
1 A ot 353 13326 154 28 MT
Evaporation
3 3 ,
i residues(MEE Sali) | - ?_:‘l' | _I 255.08 14057 MT
(<)
(1) Oy recycled or re-utilized within the unit c 256 MT & 1700 MNo's
(2} Sold 46 87 MT & 150003 Mo's
(3} Drisposed : 31199 MT

2iPaee
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Emviianmantal Olatemsnt: FORE-5

PART F

Characterization (in terms of composition and quantem) of hazardous as well as solid wastes
and disposal practice adopted for both these categories of wastes

Skno | Description of waste | composition | Disposal practice
I Chemmcal sludge from  Solid Sent to M/s Mother Earth Environ
WWT (ETP Sludge) Tech Pvt LTD for Secured landfill
2 Evaporation Residues | Solid Sent to M/'s Mother Earth Environ
{MEE salt) Tech Pvi LTD for Secered landfill
3 Spent carbon & Hyflow | Solid Sent 1o KSPCB aythorized party for
minxture, & carbon soot | Incineration / Co-processing in
| s Cement kiln
4 Spent solvent from - Liguad Stored in secured manner £
5 Dastilbation residue  LiquidTarry | Sent to KSPCB authonzed party for
from contaminated ' | Incmeration / Co-processing in
organic solvent |  Cement kiln.
s Used o1l Liqued | Sent to KSPCR authorzed party for i
| n re-processing
7 Oil Soaked Cotton Salid | Sent to KSPCB authorized party for
| waste & Used il | Incmeration / Co-processing in
| filers | Cement kiln. !
TN

24 |Paye
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Ervironmental Stavement: FORM-5

PART- G

Impact of the pollution abatement measures taken on conservational of natural
resources and on the cost of prodocton.

Effluent recycling sysiems comprising of Reverse osmosis plant, multiple effect evipomtion
and drying systems are installed in our unit to achieve Zero Ligmid discharge 1o eliminate water
pollution. By installing the above systems we have wially avoided the need for effuent
discharge and also the recovered water from effluent recyching plant 1s reused in our cooling
towers as make up water which has resulted i conservation of natural resources i_e. fresh raw
witter intake to cooling tower make up is avoided.

PART -H

Additional measures ! investment proposal for eavironmental protection abatement of
pollution.

Druring the last financial vear we have invested around 36.0 Lakhs for the pollution
equipment’s up gradation and for protection of environment, Fallowing are the invest details
done last financial vear:

1. Hydro Jet cleaning of MEE plant to improve efficiency of the plant - 2.0 Lakhs.

2. Replacement of RO plant membrane and disc to improve the RO permeate quality-
29.0 Lakhs.

3. Increasing of steam condensate recovery purpose and reduction of effluent peneration
invested Rs:5.0

PART-1
Any other particular for improving the guality of the environment.

We have planted around 400 saplings this year in the Lake periphery and other areas of our
plant/neighboring areas in addition to exiting preen belt maintmned in our premises

Also we always have confinuous improvement programs in place to conserve energy and
natural respurces which in turm will contribute for greenhouse gas emission reduchons

We are initiated to wealth out of waste projects to reduce the waste and recover the product
and reused B5 a raw material.

25| Pnpe

99




T Aegel. Offlcm H7 5
- Maber Charmber - 5 Narimam Pair. Mumig, L0007, Indva
Tig{

Annexure 13

HiKAL

S one. /TG

o 27" September 2021
Mem ber Secretary
Karnataka State Pollutioen Control Boaed,
Harzardous Waste Cell. Pansara Bhavan, 47 floar

#449. Church Street,
Bangalore - 560 (0]

Pear Sir,

Sub: Submission of Environmental Statement in Form-¥ of M/'s Hikal Limied, 28,

" KIADB Industrial Arca, Anckal Taluk, Bangalore.
Ref: Combined Consent No.: AW-325853 dated-26/07/2021 and E (Protection} Act 1986

EL 2
With reference 1o the above subject. we are hercby submitting the “Environmental

Statement”™ in Form -V for the year of 2020-2021 with required attachments enclosed the copy

of the same for your reference.

Kindly acknowledge the same. — —r—

Thanking vou, | ig |

Yours faithfully,

For HIKAL LIMITED
.-"'|r.I

o)

b _'_._._'_._.--"'"-.-
Db Dr. Ranganatha Rao.
r,._'l,_q.I Asst. Viee President.

':'IJ @ e DE? ?HIM U_?M =~ Bk

¢ Environmental Officer,

arr_ralaka State Pollution Control Board, h,{f\m ol
Regional Office (South)-A nekal,"Misarga Bhavan"!1 immaiah Main Road

Tih 'D’ Main: Ird R[HE{E‘ nd Block Shivans
o - 2 i A, T
Hikal Ltd. gar, Basaveshwaranagar, Bangalore - 560 (179

ry nic il : L8, KLATH imddl Airp i, 1 T Ha = i
: - 4 JH}’ i, B [ F1 L T = - &
Facis LY rgalcee - BE[ "l Iridia | S1-E150
[ il |I:.'|:|:_l

LY Office - i [ Eas)emy Crambor &b Flcsar SEcioe | caD -m:“:[.lhl Pl 'F"Jl“-m" GO S Irefia Ted 'gl'iz'3|:gi k] Fax 4132 5T &ITT

# Pkl capn infefBihikal o - ummmﬁcmﬂ “-F2- 3005 FIO0 5 L2637 D& Fag v91-27. 2383 ap
- |

100



ENVIRONMENT STATEMENT

April 2020 - March 2021

Mis HIKAL LTI,

Mo 2R, KIADB
JIGANT INDUSTRIAL AREA,
ANEKAL TALUK
BANGALORE - 560105
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FORM V
(S rule 14)

ENVIRONMENTAL STATEMENT FOR THE FINANCIAL YEAR ENDING THE
31" MARCH 2021

ART A

i1 NAME AND ADDRESS OF THE OCCUPIER:
MR. SAMEER HIREMATH
M/is HIKAL LTD,
MNo- 28, KIADBJIGANI IND AREA
ANMERAL TALUK
BANGALORE - 560 105

i) INDUSTRY CATEGORY . Red - Large
iii) PRODUCTION CAPACITY (Consented) 72.45 TPA
Produects Manulfactured:
D No. Product Name Quantity in MT
|1 | CF3KETONE 0,683
2 | OXYPENTIFYLLINE (PENTOXIFYLLINE) 2 650 |
1 | QUETIAPINE 3.040
4 | &-BENZYLOXY ANILINE HCI (PBA.HC) 2800
Totul 9182
(iv) YEAR OF ESTABLISHMENT - December-2004

(v} DATE OF SUBMISSION OF
LAST ENVIRONMENTAL STATEMENT - 24" September-2020.
PART -B
WATER CONSUMPTION DETAILS

(1) Water consumption Lir/d

Process = 2000 LI
Cooling and Boiler : 170000 LPD
Domestic : 9850 LPD

Lad
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Process water consumption per unit of produet outpui

SL No | Name of products During the current During the current
financial year 20019-24 financial vear 2020-21
| Annexure -1 Annexsure -1

L —

(2) Raw material consum ption:

Consumption of raw material per unit of
product
Name of the Raw Name of the ]
materials Products During the eurrent | During the current
financial vear 20019-200 | Mnancial vear 2020-11
Annexure -2 Annexure -2
PART C
Pollution discharged to environment/unit of output
Follution iy of pollutants Concentration of percentage of vanation
[scharged pollutants in discharges from prescribed stand-
{Mass'day) (massvolume) ards with reason
I{E.l'['.ln}-' {.JWE.} mEﬂ {ﬁu‘ﬂ.l

{a) Water:
Zero Discharge is maintained, Treated domestic water is being used in garden.

Annexure -3
(k1 Air : Acid mist and S0

7 Process Scrubber- 0,03 kg/d (LE5 mg/m3 il
(CFO- 35 mg/Nm1)
(¢} Ambicnt and Noise : Annexure-4
{AAQM monitoring, Noise, Stack & water monitoring com pilation details has been
attached)
PART - 1D

HAZARDOUS WASTES

[ Toral Quantiry (kg)
;':] i e During the current During the current
' financial yvear 2019-20 | financial yvear 2020-21
A | From Process: Please refer attached Pls. see the attached
Annexure — 5 Annexure — 6

R | From pollution Control facilities:
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PART E

Sl waste

=1L Description of wasie

~ Total Quantity (kg)

Niy: During the current During the current
I financial year 2019-20 | financial vear 2020-21
4 | From Process: | Pk see the attached Pls. see the attached
b From pollution Control facilities: Annexure — 5 Annexure —
i, Oy reeveled or re-utilized B il

I within the unit '
¢ | il Sold 6505

i, Disposed 13054

PART F

Please specily the ccharacterization (in terms of composition and quantum) of hazardous as well
as solid wastes and disposal practice adopled for both these categories of wastes,

A focused approach to solid waste management is in place and waste 15 segregated at source

% Physical &

I?'i. Twvpe of waste & Sources Chemical Maode of Treatment and Disposal adopted
2 Characteristics
|| 5.1 Used Spent 0il Liquid — Organic Shall be collected in leak proof containers

and handed over to authorized re-processors.

28.1 Process Residue and

| ]

Solid - organic

Shall be stored in secured manner & handed

wasies | over to authorized incinerator
' Solid - Oraanic and Shall be stored in secured manner & handed
3 | 28.2 Spent catalyst S fE“ over 1o authorized recycler/sent back to the
2 supplier.
. : : Shall be stored in secured manner & handed
4 | 28.3 Spent carbon w0lid —organic | over to authorized incinerator
s | 28.4 Off specification :;;g:‘ki?]:? _ | Shall be stored in secured manner & handed
products Inorganic - over to authorized incinerator
s s 5{,;:':":”':_"1":: * | Shall be stored in secured manner & handed
f 8.5 Date-expired products [nrf:;a:ic over o authorized incinerator
L : Shall be stored in secured manner & hﬂndr:d_
T | 28.6 Spent solvents Liquid - Organic ovier 1o suthorized recyeler
33.1 Empty
barrelsicontainers /liners . :
; : i ; : Shall be stored in secured manner & handed
§ | contaminated wt_Ll‘I. Solid - MS/HDPE ower W authorized reeyveler.
| harardous chemicals :
| fwasies
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33 Contaminated cotton
rags or other cleaning
mualerials

Solid — orpanic

14 | { Immml containing
residue arising from

decontamination.

34,2 Sludge from treatment
of wastewater ansing out of
cleaning ! disposal of
barrels/containers

Solid — organic

Solid - organic

Shall be stored in secured manner & handed

over o authorized incinemmtor

Shall be szored in secured manner & handed
over o authorzed incinerator

Shall be stored in secured manner & handed
over 1o authorize TSDF.

35.3 Chemical Sludge from

Salid — organic

Shall be stored in secured manner & handed

alloy wasies

Wastewater Treatment over 1o authorize TSDF.
13 36.1 Any process or ?;lg[::;‘l:";l i Shall be stored in secured manner & handed

distillation residue Inorganie over 1o authorize TSDF.

37.3 Concentration or . g . Shall be stored in secured manner & handed
s evaporation residues SVl Inorpdeic over to authorize TSDF.

B2020 Glass wastes in non- | _ . . Shall be stored in secured manner & handed
3 dispersible form Sal.-Inorgsnic | over to authorized actual user

B3050 Wood waste and —_ - Shall be stored in secured manner & handed |
L scrap, S Sepae over to authorized actual user

B0 10 Wastes consisting

mainly of water-based or T e Shall be stored in secured manner & handed
e latex paints, inks and it~ panic over to authorized actual user

| hardened varnishes

g | B3020 Paper, paperboand T - Shall be stored in secured manner & handed

and paper produet wastes " E | over to authorized actual user

DB 1010 Metal and metal- . - Shall be stored in secured manner & handed
| Solid - Inorgamc

aver o authorized actual user

PART &

Impact of the pollution abatement measures taken on conservational of natural resources and on

the cost of production.

Following measures have been adopted for abatement of pollution, conservation of Natural
resources:-

«  LTDS and HTDS effluent stream are segregated ol source and collected in separate
storage tanks for holding & treated in ZLD Systems Effluent recyveling systems
comprising of Reverse osmosis planl, multiple effect evaporation and drving
systems arc installed in our unit to achieve Zero Liguid discharge to eliminate

water pollution.

. For Boiler and thermic Auid heater Natural gis is used.

o  VFD are fixed for conversing the energy.

s Developed the Konasandra village lake for conseérving waler und given life 1o flora
and fauna the area nearby
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=« MNaotural gas is used as Tuel to boilers.

= Low Sulphur diesel is used for DG set,
By installing the above systems and practices. we have totally avoided the effluem discharge and
also the recovered water from effluent recycling plant is reused in our cooling towers as make up
water which has resulied in conservation of natural resources e, fresh raw water intake to
cooling tower make up is avoided,

EMuent Treatment Plant (ETP) will consist of the following
l. For High TDS Effluent streams

» Collection Tank with pumps for High TD5 effluents trom RO Reject stream and
HTDS stream,

o Reactor with Agitator for High TDS Effluent neutralization act as feed to MEE

e  MEE Feed Tank with pumps for treated High TDS efMuents

»  HTDS effluem evaporated in MEE plant.

o  MEE concentration dried in ATFD system.

11. For Low TDS Effluent Streams

« Effluent Collection tank with transfer pump

o Neutralization Tanks with Agitators and dosing tanks with gravity flow

o Anacrobic tank with gravity flow

= First Stage aeration tank with diffused acration system and effluent transfer pumps

s Second Stage Aeration Tank with diffused aeration system and effluent transfer
pumps

¢  Sludge Holding Tank with diffused aeration system and effluent transfer pumps and
filter press feed pumps

e Filter Press for Sludge De-watering

= Polishing Tank with filter feed pumps

o Pressure Sand Filier

o Activated Carbon Filier

» Treated Holding Tank with treated effluent transfer pumps
= RO plant 1" and 2 stage.

e RO Permeate Holding Tank with RO Permeate Transter Pumps

HIGH TDS EFFLUENTS:

Approximately 20 m3 capacity (High TDS Callection Tank) for holding RO rejects and HTDS
from process, Pumps are provided for pumping to Reactor for neutralization after neutralization
HTDS efMuent feed to the MEE System and partially dried salt is collected in bags.
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ETP Primary Treatment

Finating matenal will be removed manually. The clear effuent is directed 1o the Equalization
cum Newtralization 1anks in batch wise. Operation s by fill and draw method. Tank in which
agitator is provided for proper mixing, Dosing tanks are provided for HCl and Caostic addition
based on pH of incoming efMuent.

A fter neutralization effleent coagutants/flocculants will be added and then it will be allowed to
seftle in the same tank for solid-liquid separation. Solids senle at the bottom of the tank. which
will be pumped to Sludge holding tank. The equalized / neutralized clarifier overflow shall be
directed to anserobic tank.

ETP Biological Treatment (Secondary Treatment)

After neutralization effluent will be directed to Aeration tank -1, Diffused Aerators are provided
in aeration tanks to provide oxygen 1o the aerobic bacteria. The microbial culture developed in
the Aeration tank is of semi solid natre and is normally known as Mixed Liguor Suspended
Solids {(MLSS), having a concentration in the range of 3,500 1 4,500 mg/lit. The Aeration Tank
and the oxvgenation svstem sized on the efficiency of BOD removal so that the sludge to be
wasted will be less compared to conventional syvstem and shall be non-putrescible. Domestic
sewage will be pumped to the aeration tank. Then Aeration effluent is allowed to settle and clear
top liguid is pumped to Aeration tank-2 again aeration is provided 1o wastewater for 4-3 hrs and
allowed to settled for 1- 2 hrs, biomass setiles and is partly recycled 1o the seration tank -1 in
order to maintain the required concentration of MLSS. The excess sludge shall be directed 1o
Sludge Holding Tank and dewatering shall be done by Filter Press,

ETP Tertiary Treatment
The supernatant clear liquid taken into treated water tank holding tank. Then treated water is

pumped through feed pumps to Pressure Sand Filter and Activated Carbon Filter for further
reduction of the suspended solids. The filtrate from these filers 15 collected n the Treated
Holding Tank. Backwash from the filters and filtrate from the filter press is dirccted 1o sludge
tank. Treated effluent shall be pumped to the RO system. Permeate from RO System is collected
in a RO Permeate Holding Tank and RO Permeate Transfer Pumps are provided for transfer

1. SEWAGE TREATEMENT PLANT Batch Svstem

Sewage Treatment Plant which comprises of:
o Collection cum equalisation Tank
& Aecrator blower with Aeration Tanks
+  Pre filtration tank
* Pressure Sand Filter and
o Activated Carbon Filter
o  Chlorine Dosing Tank
o Final treated holding Tank.

The capacity of sewage treatment plant is 3 KL per day, The sewage is being collected in raw
sewage tank where blowing is being done for homogenization of raw sewage water. Then this
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homogenized sewage water comes to Aeration tank (SBR) for sufficient acration of sewage and
then aerated sewape s allowed settle for MLSS Alter this supematamt  water collected in
intermediate holding tank called pre filtration tank ond sludge setled a1 the botom of SBR is
transferred to dewatering system in case excess. Now the water from the intermediate tank is
passed through pressure sand filter and then activated carbon flter and ullimately collected in the
final holding tank. The treated water 15 being reused in, green belt development & STP sludae is
heing used as manure for Green Belt Development.

IV.  Recvcling of steam condensate from header hines to boiler.

L Adeguate stack heght for all emission’s so that ground level concentrations are well
within the permissible limit.

V1.  Surface run off water is being collected in a separate 30 KL tank and rewsed after filtration
in garden.

VIL.  Roof rainwater is being collected and used for gardening.

VIIL. All harzardous wastes that are generated are stored separately and sold (o only those
Vendors registered with KSPCB as Recyclers and having Consents/Authorization from
State Pollution Control Boards.

IX. Online Continuous Emission Monitoring Svstem for S8TP owtlet station have been
installed, Monitoring data being ransmitied o CPCB/KSPCRE server and

X. Online monitoring system comprising digital Alow meter to measure the quantity of trade
efMuent recycled and PTZ camera for moniloring the operation of same and data being
transmitted o CPCB/KSPCH server.

PART H

Additional measures / investment proposal for environmental protection abatement of pollution.
Additional measures being taken for prevention of Pollution are as follows:
|. Scheduled maimenance and monitoring of all Air Pollution Control Device's
{APCIY's) being regularly undertaken to ensure their efficient operations in order to keep
emissions level within the preseribed limit.

I

The STP treated water is being reused in green belt development and & STP sludge is
being used as manure for Green Belt Development.

3. Awareness programs like plantation activities. Slogan competition, Speech competition
was organized for emplovees for awareness on environment protection’ water

conservation on $™lune -202 1 Warld Environment Dhaw ).

4. We continuing to spread awareness among all employees on conservation practices,
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Stogans on Safety and Pollution comtrol, environmental protection, tree planiation and
energy conservalion 1o be displaved in prominent location.

FRuents collection will be made above ground tank
Process optimisation 15 followed 10 reduce our encrgy and water consumplion,
Recveling of Treated water in boilers.

Increasing of steam condensate recovery purpose and reduction of effluent generation
invested around 1,50 lakhs

. Hydro Jet cleaning of MEE plant to improve efficiency of the plant - 0.38 Lakhs.

PART I

Any other particulars for improving the quality of the environment.

. Green belt is maintaimed and planned 1o continuously improve the greenery in the plant.

Around 400 number of saplings has been planted nearby Konasandra Lake area and
another 100 number of sapling plantation is planned for this fnancial vear 202 1-2022

. We carry out environmental quality monitoring for process stack emissions & ambient air

guality once in a month and reports are being submitted monthly.
We are ensuring segregalion at source.

We have continuously ensured that reduce, reuse and recvele and dispose the wasie
responsibly.,

Wherever possible water and electricity consumption reduction measures will be adopted.

Every effort is made o reduce the generation of effluentemission/wastes at the source
isell and to explore the possibility of reusing/recycling of the wastes that are generated

Hikal Limited has been certifved to 150- 140000 -2015 and 150=43001 2018,

=\ 19§ 10
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Anncxure-1

Process Water Consumption per unit of product output

Process Water Consumption per unit of product

::: Naweof e it During the current = During the current
financial year 2009-20 | financial year 2020-21
|| CF3 KETONE 275
- e .
> | (PENTOXIFYLLINE) s =
3 | QUETIAPINE . 9.1
4 | 4-BENZYLOXY ANILINE HCI g 12.4

| (PRALHCI)
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nnexure=2

Consumption of Raw Materials per unit of the product

| Process Water Consumption per unit of product
Name of the Raw Name of the Lo During the o Faiid
materials Product During the current i S , x cu;:::r;]t
financial vear 2019-20) e 15‘[“"
DviE B T 267
Theo bromine (183 0.83
K2C03 (L51 051
Chlorohexanone Oxypentify line 0.71 0.71
MMethanol L 6,1
Carbon (052 0.052
Hyflo supercell 0,028 0.028
Process Water Consumption per unit of product |
Name of the Raw Name of the ontput |
materials Product During the current During the current
| - financial year 2019-20 | financial year 2020-21
Q1P | — 031
11"-.!'_1"«4’ Dimethy| aniline ! - - 0.26
POCL3 : 0.66
Toluene L. 9.03
NaHCO3 - oor
NaCL - .22
Water = o - 14.77
Piperzine anhydrous QUETIAPINE - LUK
IPA HCI - 0,68
Acetone - 1.27
Sodium Sulphate (.08
Hy Mow - 0.04
Water = 9.12
NaHC03 8.60
Process wlal.'er Consumption per uu-im' product
ouiput
Name of the Raw Name of the
materials Product During the current [huring the current
financial year 20019-20 financial vear 2020-21
et . 3
Ethyl ]If'.!:';:n:m:ALemte 1/ CIS RETONE =
' _':,- TR - l _
ETFA) STAGE-] 104
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Process Water Cq:;usumptiun per unit ui_'prnl-;lucl

Name of the Haw Mame of the _nufput
materials Produet During the current During the current
[P financial vear 2019-20 | financial year 2020-21
| CF Ketone Stage-1 ' 1.37
THF - .98
___Ary Bromide CEIKETONE | - B I ' | A
Magnesium WIMings | cr s GEI - o - 0.17
Hvdrochoric acid - .54
Water - 2.75
Toluene - | 4.12
| Process Water Consumption per unit of product
Name of the Raw Name of the output
materials Product During the current During the current
financial vear 2019-20 | financial vear 2020-21
Crude CF Ketone CFIKETONE '
Stage-2 STAGE-I .44 |
Process Water Consumption per unit of product
Name of the Raw Name of the - output ——a
materials Product ' During the current  During the current
financial vear 2019-20 | financial vear 2020-21 |
P nitro Phenol sodium ) 0.43 '
salt
- DIAE PRA HCI : i
Catalvst A STAGE -] - 0,02
Benzy| Chloride - 080
Water - 833 —_
Cavstic Soda - 0.37
Process Water Cﬂm;lp-ﬂtﬂl per unit of product
Mame of the Raw Name of the output
materials Product During the current During the current
) financial year 20019-20 | financial vear 2020-21
| PBNB - 1.02
Ferric chloride - UL
Activated Carbon - - {10
Toluene . - 3,59
mra:mc Hydrate 2.?: é}_‘"_l” [ = I .82
Hyilo supercel - 004
| HCL inIPA 5 4.82
Iso Propyl alcohol - : (.64 |
Waler = KAL)
AT
£ "% 13
(20 )3)
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Annesure -3
STP Treoted waler

Bin |
Total Total | Chemical | chemical
Total | Ammoniacal | Fecal
Parameter/ Suspended | dissolved | Oxvgen | oxvgen . ;
Month pH Saolids, | Solids, | Demand, | demand h:‘ﬁl N':ml‘ f‘,'::;gﬂl:r
mg'l mg/L mg/L (3 days gL
I @ 27°C) B
Apr-20 d. LRY | 5600 37 5.7 g 27 12 cfu
May-20 70 8.0 3420 2349 4.8 6.2 3R 10 efu
Jun-20 T3 6.0 4160 15.7 3.6 5.4 3.1 7 cfu
Jul-20 T.95 i) 4220 239 8 3.3 4.9 11 chu
Aug-20 .6 12.0 T9L.0 46.3 54 3.7 2.4 1k cfu
Sep-20 7.6 [ 000 33.0 232 b 3.8 5.8 18 cfu
Oct-20 7.1 12.0 3260 39.5 5.4 36 .9 22 cfis
Nov-20 i | 8.0 570.0 31.3 6.9 4.0 7.1 21 ctu
|

Drec-20) 1.2 6.0 464.1) |5.85 3.0 2.7 6.1 |7 cfu
Jan-21 7.2 1 6.0 3440 25.6 6.8 29 74 22 ctu
Feb-21 1.5 124 406.0 348 7.0 3.5 T2 24 clu
Mar-21 74 5.0 434.0 33.0 1.3 3.2 .5 I8 clu
Limits " o 5

(KSPCR) 6.5-90 Max20 S0 Max 10 1 - <100.0

i I - "-.H_."-\.::l 1
i ‘:.i'-__l" . _)...‘.'.' 14
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Anncxure -4
Ambient Air Quality Results for the vear 2020-2021

Near Security Main Gate

Particulate | Particulate  Nitrogen | Sul Carbon )
n!l-'[atterk Matter I.'Iinr:?de din';li.:er e Ozone | Ammionia
FREmmier. | g PMas NO: s, | "Eide i O
(&4 ng/m? | pg/m?
pg/m? pg/m? ug/m® | pg/m? mp/m?
Apr-20 119 19.7 16.4) 8.3 1.0 42 8.7
May-24} 51.3 19.2 15.7 78 1.0 19 8.2
Jun-20 56.2 175 | 139 8.3 10 | a2 7.5
Jul-20 582 60 | 112 74 .0 50 8.1
Aug-20 62.3 19.5 14.1 8.0 1.0 58 6.5
Sep-20) 57.3 16.8 125 7.2 10 49 8.4
Oct-20 $9.6 17.0 142 6.0) 1.0 4.0 7.2
Now-20 62.4 207 | 159 7.1 1.0 48 g2
Dec-20 64.8 226 174 79 1.0 57 78
Jan-21 61.7 243 58 | 74 L0 6.2 8.4
Feb-2| 65.8 26.1 17.4 8.2 L0 54 9.6
Mar-21 702 28.6 19.3 1.0 1.0 6.2 8.8
Limits (As
Rireo "E{?f j L) ) 80 80 4 180 400

Ambient Air Quality Monitoring - Near security Main Gate

e —— e —
I
—-'-_'_F
40 =3
— — m—
0 = e e —
e —
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Location: Nearby Warehouse area

Nitrogen | Sulphur Carbon
Particulate | Particulate o " M Ammonin
Dioxide | dioxide Ozone
Parameter | Matter PM Matter NO: S0; onide 0 oid NHs
wpgm® | PMaspg/m? s | R o | R
| peg'm lg/m mg/m® |
Apr-20 417 13.8 162 | &1 10 | 54 2
May-20 44.3 154 | 176 8.9 10 | 48 3.0
Jun-20 472 17.0 15.1 [ %] 10 | 37 5.6
Jul-20 45 8 14.6 13.7 6.4 10 ! 30 T
Aug-20 48.3 15.7 11.4 4.2 1.0 4.0 8.1
Sep-20) 46.9 13.7 10.5 48 1.0 37 T.6
Oct-20 4.8 1.9 9.6 5.2 1.0 3.2 .8
Noy-200 | 483 13.5 B9 57 1.0 30 x5
Dee-20 5.3 4.1 9.0 48 1.0 35 59
lan-21 48.6 12.6 10.2 51 1.0 38 f.0}
Feb-21 33.7 14,8 12.5 6,0 1.0 40 6.7
Mar-21 5.8 16.7 15.0 1.8 10 | 33 73
Limits {As
per NAAQS) 100 (1] 0 80 4 180 400
Ambient Air Quality Monitoring - Near Warehouse
o e —— ‘7_|—:__=__=—
Ly s L A4y a4l 3 T&Oag 340 v 111 96 e Fi L] 14378
e Pt bt Rlatter PR LD g mA s—=amculate BMatter PRI S Lgufmd
St ey CHE ok MO g el pbwer cRiomidde SEIS L g
— L e B
f 2
| ] ol | :
L} 5 'i' Iﬁ
.Jr._u :‘w-\_—:'-r I:ll- g
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NOISE LEVEL MONITORING DATA (dB (A)

Novise -hay
Mear security Main Gate Near warchouse DG Surrounding Area
MONTH | Lmin  Lmax Leq. | Lmin | Lmax | Leq | Lmin | Lmax | Leq.
dB(A)  dB(A) | dB(A) | dB(A) | dB(A) | dB(A)  dB(A) | dB(A) | dB{A)
Apr-20 | 537 | 630 | SB2 | S13 | 603 | 556 | 524 | 616 | 68
May20 | 553 | 647 | 598 | 506 | 612 | 556 | 545 | 628 | 585
CJun20 | 573 | 671 | 620 | 534 [ 615 | 573 | 380 | 652 | 615
Jul-20 | 532 | 638 | 583 | 500 | 600 | 549 | 552 | 635 | 59.2
Aug20 | 569 | 684 | 624 | 526 | 604 | 564 | 358 | 651 | 603 |
Sep20 | 545 | 638 | 590 | sai | 627 | 572 | s53 [ 624 | sa7
Oct-20 | 563 | 648 | 604 | 515 | 615 | 563 | 53.1 | 634 | 580
Nov-20 | 559 | 635 | 596 | 517 [ s&7 | ss1 | 520 | 627 | 572
Dec-20 | S86 | 632 | 609 | 543 | 625 | 583 | 576 [ 614 | 595
Jan-21 56.3 6149 59.0 54.8 6.3 57.5 554 | 610 58.1
Feb21 | 573 | 646 | 608 | 569 | 618 | 593 | 502 | 682 | 635
Mar-21 55.6 70.8 6.7 57.8 63,8 6l).7 30,8 698 3.6
Avg | 559 | 596 | 6025 | 53.09 | 6123 | 5701 | 557 | 6392 | s8.82
Min 53.7 619 | 59 50,1 6l 1 5.1 52.1 fl 54.6
Max | S86 T0.8 61.7 378 638 | 6.7 0.8 698 | 633

Limits 75 dB(A)

Moise Level During Day Time
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NOISE LEVEL MONITORING DATA (dB(A)

RATTTETS -?’H:Eht
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. Neas “E;T:" i Near Warchouse DG Surrounding Ares
MONTH Lmin | Lmax | Leq. Lmin | L max [ Leq. L min | L max Leq.
dB(A) | dB(A) | dB{A) dB(A) | dBA) | dBA) | dB(A) | dBA) | dB(A)
Apr20 | 446 | 524 | 483 | 422 | 496 | 457 | 437 | 513 | 474
May-20 | 427 | 509 | 466 | 405 | 486 44.4 1.8 | w2 | 453
Jun-20 | 465 | 552 | 307 | 432 52.4 47.6 42,8 51.7 47.0
W20 | 438 | 526 | 480 | 416 | 499 | 456 | 407 468 | 436
Aug-20 | 456 | 547 | s00 | 433 50,2 46.6 414 8.0 4.6
Sep-20 | 425 | 528 | 474 | 42 | 536 8.7 4210 512 | 464
Oct-20 | 441 | 553 | 494 | 413 | 538 47.1 438 54,1 487
Mov-20 | 467 | 5D4 | 48S | 415 | 472 44,3 126 529 475
“Dec20 | 482 | 514 | 498 | 437 | 492 | 464 | 458 505 | 48
Jan21 | 476 | 536 | 505 | 427 | 491 45.8 4.8 49.3 47.0
Feb-21 | 498 | 523 | 510 | 503 S8.1 54.1 52.7 4.3 58.2
Mar-21 | 436 | 586 | 505 | 442 | 538 | 488 | 473 | 75 | 522
Aveg | 4198 [ 4925 [ 4544 [ 3990 | 4735 | 4347 | 4072 4822 | 4431
Min | 498 | 586 | 51 | 503 | 581 | 540 527 643 | s82
Max | 425 | 504 | 466 | 405 | 472 | 443 40.7 6.8 4356
Limits 70 dB(A)
MNoise Level During Night Time
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Annexure-5

Hazardous Waste and Solid Waste Generation & Deposal Details and storage at the end of the vear 2009

020
SI | Hazardous Waste | Cat. | Consent Opening | Closing
No.|  Description No | oty | YOM |gug | Moath | Toed "o
| Used il 51 | SKLA | Lus g | Shembon ] %) 305
i Disposal 0
g g : 115 ; Generation | 3926
A ] * =,
ri Ohrganic Residue 28.1 M/ A kgs ¥ sl 3975 0
Spent Carbon / " : _ Generation | 6405
3 Catalyst | 28 . il B Disposal 6405 !
Spent Organic T 2 Generation 1130
3 Solvents | 285 | mma | R . Disposal | 1150 ’
Discarded . Cieneration 2
i} 3
. Containers i) S hgs . Disposal 24 0
5 ETP Slud 343 8 MT/A Kos 0 Generation 1123 485
i : = Disposal | 640
- .:_l‘
\ g 19
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Annexure-b

Hazardous Waste and Solid Waste Generation & Deposal Details and storage ot the end of the vear 2020-

2021
[ S, : i Cat. Consent | Opening I oy | Closing
Ko Hazardous Waste Description No QTY Stock Maonth Tm_a_l Stack
1 e = Creperation | 0.445
1| Used Oil 5.1 SKLT/A 05 Disposal | 0.335 I I RTY
] ' Generatien | 5568 |
: . 5 8T el A A sl o
2 | Progess Besidue and wastes 281 LIZMT/A ¥ Disposal | 4.678 0,890
Cremeration 0
] ' 282 I MT/A i . et i
B e Canalys | Disposal | 0 |
Generation | 4850
- ; 283 P ASETICIRREIN X
4 | Spent Carhon 28, 77 MT/A 0 Disposal [3795] 058
Sik Generation | (L680
. I L
5 | OFF Specification Products 284 8 MT/A (b “Disposel |0 0,680
| i {1960
6 | Date Expired Products 28.5 8 MT/A 0| GE;?;;LLT o 0.960
. - oy =
7 | Spent Organic Solvents w6 [2st2mma| o (CSEEUONLRS o639
i Empty Barrels/Containers/Liners Generation 3.‘315 = |
8 | comaminated With Hazardous 33 85 MT/A 0 : ” 0.525
Chemicals/Wastes Disposal | 3.220 il
9 Cnntaminat:_d Cotton ans or 112 5 MT/A 0 Generation | G410 0410
Other Cleaning Materials Dispusal il
Chemical containing residue 4 2 MT/A 0 Generation | 1.5940 0.080
e arising from decomaminaticn 50 - Disposal | 1860
Sludge from treatment of waste Generation | 0
11 | water arising out of cleaning / 342 1.2 MT/A 1] b l 5 0
. disposal of barrels/ containers o
' Chemical sludge from wastewater 1 MT/A 485 | Generation | 1.79 0.695
12 | treatment 35,3 50 | Disposal [.58 '
: | Generation | 0
. atillati 5 _
13 | Any process or distillation Residue | 36,0 | 1012 MT/A 0 Disposal | 0 0
Concentration or evaporation . " Creneration | 7.150 5 048
_14 Pl _ 373 215 MT/A 0 Plﬁl:”‘-"f‘j 4300
15 El“‘" wistssin nonedisgersisle: | pagg | oRamA 0 GI';::';;:;“ g 0
orm !
. Generation | 3.000
16 | Wood waste and scrap B3OS0 | 30MTVA 0 Dispusal 5050 0.050
Wastes consisting mainly of water Generation | 0|
ints, i | 0
17 md n;faﬂ_;;ﬂf inks and R4010 I MT/iA ) Disposal p
. ened vami
Paper, Paperboard and paper B3020 | 10 MT/A 0 [‘im:lcrminn o q
18 product wastes e Disposal 0
Generation | 0
T f
19 | Metal and metal-alloy wastes | DRIOIO | 30 MT/A 0 Disposal |0 0
e\ 20
L |
il -

119




E&E‘H{Fax  DB0-2DHBE321 b E 25581383, 25585112
autessJE-mail ; hoi@kapeb, gov.in m coi g, gooben
Hu* s ev (Webeita | hiip fkspob.gowvin VT 7 2

-y

¥TF 138 Tty TROF, Ne00F e Foow? Annexure 14

Karnataka State Pollution Control Board
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fiEareara E.i,'iﬁmmgﬂ.aﬂﬂp btiw Flaor, # 48, Church Singglegengaluny - 560 001, Kamalaka, MDA |
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ADDENDUM L _‘"]
L A
Sub:  Consent for tending 20 KLD Pre-realed Trade efflugnt of Mfs Kumar Qreanics Products

Private Limled , Plot Ho, 62, Road, Wo,3, Ngani Industrial Arear, Bangalore 1o authorised
Cornnnen EfAuent Treatment Plant fer a periad of 3 acnths — reg,

Fef: 1} Combined Congent Tor Operation Order WG, AWW-327132 PCB LD -10545 Dated:
29/08/2021

2} Fequest of the indugtry vide letter dated: 13,/12/2021

L L L L

k)5 Kumar Quganics Privale Limited is an existing industry located at Flot No. 82 Mo, 3, ligant Indl.
Araa, Bangalore. Board has issued Combined Consent far Dperathon under the Water Act and the fr
fct for the pericd upto 300642026 with a condition to treat the trade effluent in effluent treatad
plant with MEE in house | The in house PAEE provided ic Deing used to treat the trade aflioent
generated from Unkt _| located at Plot 62 ard Uinlt [ecated at Plet Mo. 60, 65 and 64,

The industry vide letter gited atref. [2) has infermed that, they are enhanding Lhe capa city of effluant
Ereabment i&, WEE from 20 KLD ta S3KLD and the wark 3 expected to be caomplete:] within hroe
months, The industry has also submitted that, they are planting o take up cleaning af sludge intha
agration tank, and durng this tima, annual maintenance work af prirnary treatment  will be taksn
up. The industey further staled that, the werk of enhancement of MEE capacity  requires throe
moaths time and requeasted gerrission for hand over the trade effluent of 20 kLD wr authorlsed
Commeon Efluent Treatment Plant The request of the Industry is examined keaping in view aof the
upgradition and maintenanee of  Effluent trealmeent |, (eliowing acdendom is issed,

ADDENDLUM

In the combined ¢onzent for pperation cited at ref. 11} issued for the period wpta 307062025, in Lthe
mode of discharge in the table indicated in &dditional conditions Na, 0, page NG, (30, the made of
dispnsal of trade effuent Followlng paragraph is added

The industry i permitted ta dizpote off 20 KLD of pre-treated trade efluest to Camman Efluent
Treatment Blant authorised by the Board for a period of thres months from the date of ssue of this
crder, Subjected ta following conditlans;

1)The industry shall pre-Lreak the trade efluent af 23 ELD to inkel standards of Cermman eMoent
Treatment plant authorised by the Board and having valid Cansent for Operation of the Board.

21The industry shall dispose the pre-treared effluent to ht nearest Comman effluent kreatnnent using
tankers authprised by the Board fitted with GP3 system. In case the industry intend s bo dispose the

TRl LM A, Tibdd w3 AVOID USE OF PLASTICS-GE “ECO" FRIENDLY
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Clfluont & CETP other than the nearest gne, proper justification shall be submitied the Regional
CHilice and get their consent,

3] Transport mnanifest shall be maistained and scbmitted to regional OFloe for verification,
A1 The guantity shal not exceed 20 KILD

51 The industry is completely responsible and [lable to pay Bnvironmental Compensation and clean-
up changes, incase of refease of efMluent due to unforeseen conditions crllegal discharge either by
CETF ar by transparter.

All ather tarms and ¢onditiong of the consant ordaer cited at eef. (1) remaing unalered.
Sdf.
MENBER SECRETARY

Toe:

The Managing Dirgctor,
s Kurnar Grganl Praducts Private Llirmited,
Flot NO, 82, Road, No. 3, ligani INdil Area, Bangalore

Copy to AD- Angkal For infarpnataon and 1o ensure comphance to this arder. KO shall furnich the
status of insalled of MEE and maintenance of ETP onmanthly basis,

Derppa—

SENICR ENVIRCNMENTAL OFFICER
T

121



Zinc Electoplating Industry list

Annexure 15

Sl. No (Name & address of the industry Product Validity Discharging Point Remarks
1|Chemtreat Consultants, Electroplating 30.06.2022 CETP - VIWA Eco Club
Plot no. 6-B, Veerasandra Industrial Area, Hosur
Road, Anekal Taluk, Bengaluru Urban District
2|Coroseal Industries, Shed Electroplating 30.06.2022 CETP - VIWA Eco Club
No.D-83, Veerasandra Industrial Estate, Hosur
Road, Anekal Taluk, Bengaluru Urban District
3|Dural Technologies Pvt. Ltd. Shed No.B-91, Electroplating 30.06.2022 CETP - VIWA Eco Club
Veerasandra Industrial Area, Hosur Road, Anekal
Taluk, Bengaluru Urban District
4|SFO Technologies Private Limited, Plot No. 14/ |Electroplating |Consent sought by the [CETP- Green concept INC |This office recommended
A, 2nd Stage, KSSIDC Industruial Estate, industry has been to issue NPD for operating
Veerasandra,Anekal Taluk, Bengaluru Urban refused by the Board the industry without valid
District on 13.01.2020 consent of the Board since
July-2017.
5[Sunanda Industries, Shed No. R 10, KSSIDC Electroplating 30.06.2022 CETP - VIWA Eco Club
Industrial Estate, Veerasandra, Hosur Road,
Anekal Taluk, Bengaluru Urban District
6|S S Industries, Plot No. 7 A, Veerasandra Electroplating 30.06.2022 CETP - VIWA Eco Club
Industrial Area, Hosur Road Anekal Taluk,
Bengaluru Urban District
7|3C Components, Shed No. C-29, C-30 & C-47, Electroplating 30.06.2022 CETP - VIWA Eco Club
KSSIDC Industrial Estate, Veerasandra, Hosur
Main Road,Anekal Taluk, Bengaluru Urban
District
8|Technocrats India, No. B-7, KSSIDC Industrial ~ |Electroplating 30.06.2024 CETP - VIWA Eco Club
Estate, Veerasandra, Hosur Road,Anekal Taluk,
Bengaluru Urban District
9|Finishing System, No.R 17, 3rd Main, Kishore Electroplating 30.06.2024 CETP - VIWA Eco Club

Highrech Gen Engg Compound, KSSIDC
Industrial Area, Veerasandra 2nd Phase, Huskur
Road, Off Hosur Road, Bangalore-560 100

122



	655c5477e584e79b8d306348b125a0c7f1a6186cc25c8efabbde946c682b90dd.pdf
	QualMI22020004-09.D
	655c5477e584e79b8d306348b125a0c7f1a6186cc25c8efabbde946c682b90dd.pdf

